BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
OA NO. 80 OF 2023

Varun Gulati

.....Appellant
Versus
Union of India &Anr.

......Respondent(s)
Most Respectfully Showeth,

1. That the above mentioned Original Application (OA) is pending before this

Hon’ble Court and is now fixed for 24.04.2023. In the present OA the
applicant is seeking direction to the respondents to fill up the vacant posts
in all cadres as the inaction of respondents, in reference to filling up the posts
amounts to collusion with the polluter to cause damage to environment. That the
OA was taken up by this Hon’ble Tribunal on 20.02.2023 and this Hon’ble
Tribunal was pleased to issue direction to the respondents to file response.
Relevant portion of the order dated 20.02.2023 is reproduced below for the
kind consideration:-
“q. In our view, it would be appropriate to require Respondents No. 4 and 5 to
file their response to the averments made in the original application by filing their
reply within two months. They will also explain as to why inaction on account of
alleged shortage of staff as well as strengthening of laboratories and monitoring
capabilities be not treated as collusion with polluters to cause damage to
environment and why environmental compensation be not imposed upon them
and/or criminal action be not directed, under environmental laws, against
them.......”

2 That in view of the directions of this Hon’ble Tribunal, it is respectfully

submitted that the Respondent No. 5 i.e. Haryana State Pollution Control
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Board (HSPCB) has been pursuing the object of prevention and control of
Water and Air pollution for which the Board has been constituted. Before
proceeding further, it is appropriate to mention here that it is a well known
fact that from the last 10-15 years there is an unprecedented growth in the
industrialization as well as in urbanization in the State of Haryana as well as
in the Country and certainly due to such growth there is a need of more
staff to cater the object of the Board.
At this juncture, it is also appropriate to mention here that HSPCB was
constituted vide Notification No. 8677-P.W.IV (4) 74/33298 dated 19"
September, 1974 and since the beginning with the passage of time, action
for strengthening of the Staff has been initiated time and again. In the
series of such action for the strengthening of this Board new posts of
different cadre have been got sanctioned in the recent past and since the
creation of new posts serious efforts are being made to fill up the vacant
posts in Haryana State Pollution Control Board,which are as under:

(i)  The State Government vide No.2/24/2019-1Env. Dated 04.10.2019
sanctioned 183 posts of different cadres to strengthen the State
Pollution Control Board to increase the strength of staff in Head
Office, to establish Sub-Headquarter at Gurugram, to strengthen the
laboratories and also to open Regional Offices at all district
headquarters. Final approval/sanction was granted by the Finance
Department Govt. of Haryana on 04.03.2021. Copy of sanction dated
04.03.2021 is annexed as Annexure-R-5/1. After this sanction, now
19 Regional offices are operational, list of these offices with

respective geographical areas is annexed as Annexure-R-5/2.
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(ii)

(iii)

That it is also pertinent to mention here that some posts were newly
sanctioned and Service Regulations of such posts have not yet been
notified. These posts include Chief Scientist and Chief Environmental
Engineers. Framing of Service Regulations of these posts were
approved by the State Pollution Control Board vide Agenda ltem No.
192.07 (S) and have already been sent to the Govt. for approval as
per the requirement of the Section-12 (3)(3a) of the Water
(Prevention and Control of Pollution) Act, 1974 which is under active
consideration with the State Government.

That the respondent Board sent requisition to fill up vacant postsof
Assistant Environmental Engineer to Haryana Public Service
Commission (HPSC) meant for direct recruitment, but the HPSC
return the requisition with the following remarks :-

“As per Service Rules/Requisition, the qualification is — “Full time
regular degree in 1% Division in Civil/Chemical/Environmental
Engineering”. It is not clear whether the full time degree should be
Bachelor’s Degree or a Master’s Degree?"

In view of above query of the HPSC, the amendment in the Service
Regulations, 2021 has been made with the approval of the Govt. vide
Notification No. 2/1/2008-1Env. dated 11.04.2023 and immediately
after amendment in the Service Regulations, 2021 the requisition to
fill up 45 posts of AEE has been sent to HPSC through the Govt. vide

No. 1338 dt. 17.04.2023.




(iv)

That the respondent Board has sent requisition to HPSC and also to
the Haryana Staff Selection Commission (HSSC) for filling the 151

vacant posts. The details of posts and requisition are as under:-

Sr. Name of Post for | Number of Reference
No. | which requisition | posts for
sent which
requisition
sent
1 Scientist ‘B’ 11 Requisition sent vide letter No.
493 dated 02.02.2022.

2 Assistant 45 Requisition sent vide letter No.
Environmental 1338 dated 17.04.2023.

Engineer

3 Statistical 01 Requisition sent to HSSC vide no.
Assistant 2964 dt. 18.8.21.

4 Senior Scientific 02 Requisition sent to HSSC vide no.
Assistant 2966 dt. 18.8.21.

5 Junior  Scientific 10 Requisition sent to HSSC vide no.
Assistant 2965 dt. 18.8.21.

6 Junior 24 Requisition sent to  HSSC
Environmental Resubmitted dt. 08.02.2023.
Engineer

7 Accountant 02 Requisition sent to HSSC vide no.

2967 dt. 18.8.21.
8 Junior Scale 01 Requisition sent to HSSC vide no.
Stenographer 2962 dt. 18.8.21.
9 Steno-typist 05 Requisition of 5 posts sent to
HSSC vide no. 2963 dt. 18.8.21.

10 Clerk 27 Requisition sent to HSSC on
06.01.2023.

11 Driver 09 Requisition of 9 posts sent to
HSSC vide no. 4430 dt. 17.6.22,
but back referred on 24.01.2023
with the direction to fill up the
posts through surplus staff from
Director, State Transport,
Haryana as per Govt. letter No.
01/01/2021-1GS-lI dt. 04.03.2021
and letter sent to Director
Transport vide letter No. 413
dated 03.02.2023.

12 Peon 8 Requisition sent to HSSC on
06.01.2023.

13 Field Attendant 06 Requisition sent to HSSC

‘ consolidated on 06.01.2023.
Total 151




Copies of the requisitions mentioned in the table are annexed as Annexure-
R-5/3 (Colly).

(v)  In addition to the above, it is also necessary to mention here that
sincere efforts have been made by the respondent to fill up the
vacant posts through deputation also and to achieve such object
circulars have already been issued. Copies of the circular of vacancies
on 06.04.2021, 06.09.2021 and also on 18.04.2022 are attached as
Annexure-R-5/4, Annexure-R-5/5 & Annexure-R-5/6.

(vi)  That the Board has also issued a fresh circular to fill up the vacant
posts on 22.03.2023 and also has given a public notice in
newspapers. Copies of the circular and public notice are annexed as
Annexure-R-5/7 & Annexure-R-5/8.

(vii) That it is also bring into the notice of this Hon’ble Tribunal that the
respondent No. 5/Board has engaged 246 persons of
Scientific/Ministerial cadre employees through Haryana Kaushal
Rozgar Nigam Limited to strengthen the Board. A detail of the
employees engaged through HKRNL is annexed as Annexure-R-5/9.

4. That in view of the above mentioned submissions, it can be submitted that
sincere and serious efforts to get the vacant posts filled up at the earliest
has been made by the Respondent No. 5 and the matter of selection
pending with the recruitment agencies to make recruitment on urgent basis
has been pursuing sincerely as in pursuance of filling of the posts, the Board
has requested HPSC and HSSC and issued even D.O. letters dated

28.02.2022, 28.10.2022 and 07.03.2023. Thus, it is clear that the Board is

seriously approaching the recruitment agencies to expedite the process of
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filling up the vacant posts and in the meantime, till the posts are not filled
up on regular basis the vacant posts may be filled up on deputation. Copy
of DO letters are annexed as Annexure-R-5/10-12.
. It is further submitted that the Board is performing its duties with utmost
sincerity with the present existing staff and is committed to discharge its
functions with its best efforts and abilities.

Therefore, keeping in view the above mentioned
submissions, it is respectfully prayed that the present reply may be taken on
record and in view of the sincere efforts on the part of the respondent, the

present Original Application may be dismissed.

Date: 10 -0l 20D

Placed : /?ﬁ'nd" M\o\ ‘Respondent No. 5

HSPCB. Panchkula

-

VERIFICATION

It is verified that contents of Para No. 1 to 5 of reply are true and correct to
my knowledge. No part of it is false and nothing material has been

concealed therefrom.

Date: |q.0U 29D [

Placed : ‘Fﬁ“d"ku’\q Respondent No.

HSPCB. Panchkula
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"Subject: Proceedings of the meeting held on 8.1,2021 at 11.00 A.M.

.....

VWil the Addl. Chief Secratary ta Gowt. Haryana, Cooperation Depariment
Ueparmenl, Py (B&R) Department, Environment and Claimate Change Department,
Agricullure & Farmers Welfare Department, the Principal Secretary to Gavl. Haryana,
WWelfare SC & BC Department. Industries & Commerce Department Kindly refer to the

- subisct noted above?
£ A copy of proceedings of the meeting held on 8.1 2021 at 11.00 Aty

uoser the Chairmanship of Sh. Subhash Barala, Chairman, Haryana Bureau of Public

E A nEnif-:rprisc::s;f_%ianding Committee on Public Enterprises is enclosed herewith. MNecessary

& o )% nction may accordingly be conveyed to the concerned organisations

Financial Advisor, HBPE
for Additional Chief Secretary to Gowt. Haryana

Finance Department.

The Additional Chief Secretary 1o Govt Haryana,
Looperation Department

2 The Additional Chief Secretary to Govt. Haryana,

PW (B&R) Cepartment

"he Additional Chief Secretary to Govt Haryana,

iwvirenment and Claimate Change Department

4 The Additional Chief Secretary (o Govt Haryana
Agricuiture & Farmers Weifsre Department

' Ihe Principal Secretary te Govt, Haryana,
Welfare SC & BC Department,

I'ne Principal Secrelary to Govt. Haryana,

(=3

Industries & Commerce Department.

U O No. 20/30/Acclt /2020/HBPE(FD) Dated, Chandigarh, the 4.3 2021
Endst No 2030/Acctt/2020/HBPEFD) Dated Chandigarh the 4.3 2021

A copy alongwith a copy of proceedings of meeting held on 8.1.2021 at
F1.00 A M is sent to the following for information:-

To

.

The Managing Director
Haryana Financial Comoration.
< The Director General,

Agriculture & Farmers Welfare Department
4. The Director,

Environment ang Claimae Change Deparumsnt.
“ Ihe Direclor,
Industries & Commerce Department

Mot Falite(S 0 ey s s
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The Chief Administrator

Haryana State Agriculture Marxeting Board

f  The Director,

Welfare SC & BC Department.
/- The Managing Director,

Maryana Backward Class and Economically Weaker Sectiona
8  The Registrar Cooperative Societies. Haryana
¥ The Managing Direclor,

Haryana Scheduled Caste Finance and Development Corporation,
107" The Member Secretary,

i Haryana State Pollution Control Board,

11 The Engineer-in-Chief,

PW (B&R) Department
12 The Managing Director,

Haryana State Roads and Bridges Development Corporation Limited
13. The Managing Director,

Haryana State Cooperative Rural Development & Agriculture Bank Lid

7 Eare o™
LR
Financial ;S\ciwse'if_.ﬁHBPE
for Additional Chief Secretary to Govt. Haryana
Finance Department.
endst, No. ?(}3'3DFACCH_12C}ZOIHBPE(FD) Dated, Chd., the 4.3.2021.

A copy alongwith a copy of proceedings of meeting held on 81,2021 at

11.00 AM is forwarded to the Private Secretary, Additional Chief Secretary to Govt.
Haryana, Finance Department for information of Additional Chief Secretary to Govt.
Haryana, Finance Department

CC

3
i {_1 ——

Financial Advisor, HBPE

for Additional Chief Secretary to Gout. Haryana
Finance Department.

PAMember Secretary, HBPE for information of MS HEPE

el et . - e A N = 5

Iiise FoldarS,C Al & 5
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‘Subject:-  Proceedings of the meeting held on 8.1.2021 at 11.00 A.M under the
Chairmanship of Sh. Subhash Barala, Chairman, Haryana Burecau of
Public Enterprises.

A list of participants is at Annexure X"

Agenda ltem No. 1: Haryana State Pollution Control Board (HSPCB).

Ex-post facto approval regarding strengthening of
HSPCB.

The proposal was considered and it was approved as under:-

1 To have a Sub-Regionat Headquarter in the Board at Gurugram (Staffing
structure as per Annexure-} and 12 additional Regional Cffices as per
Annexure-Il.

i) Creation of 150 additional post of different categories as per Annexure-li|.
The pay Structure of the said posts will be as per Annexure-IV.

)

2 it is further decided that proposed 33 posts of Group-D (21 Peon & 12
Field Attendant) shall be filled up through outsourcing policy, Part-l as per the
nstructons of General Administrative Department.

-

it was further observed by the Chairman, HBPE that the mode of
recrullment for the post of Chief Environmenial Engineer {2 posts) be considered on
promotion/ deputation basis. The service rules including mode of recruitment in this

ey

regard be put up to HBPE/FD for formal approval,

Agenda Item No. 2- Haryvana Backward Classes and Economically Weaker
Section Kalyan Nigam (HBC&EWSKN)

Revision of pay scales of the employees HBC&EWSKN.

The proposal was considered and it was approved to rectify the pay matrix

-

ievel G instead of level 7 of three categories of posts i.e. Administrative OQfficer,
Superintendent & District Manager as per the Finance Department notification No

1/20/2018(RP-5PR(FD) dated 28.10.2015. at Sr 4 (b).

Agenda Item No. 3: Hahrana Scheduled Castes Finance and Development
Corporation (HSCFDC} .

Revision of pay scales of the employees HSCFDC,

The proposal was considered and it was approved to rectify the pay matrix
level 8 instead of level 7 of three categories of posts i.e Superintendant, Enguiry
Officer, District Manager & Manager, HBP as per the Finance Department notification
No 1/20/2016(RP)-5PR(FD) dated 28.10.2016. 3t Sr. 4 (b).

S
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‘Agenda Item No. 4: Haryana Financial Corporation Limited

Amendment to Gratuity Regulations of Punjab Financial
Corporation (Payment of Gratuity to Employees)
Regulations, 1964 as applicable to Haryana Financial
Corporation.

It was observed the Corporation is having financial issues and it is undar
he exanmination for winding up or merger with HSIIDC. Since the process of winding up
Is going on, there is no need for creation of additional financial liabilities. Therefore. the
proposal be re-examined by the concerned Administrative Department and put up to

HBPE again Agenda item deferred for next meeting.

Agenda Item No. 5: Haryana State Agricuiture Marketing Baord (HSAMB) .

Expansion of Engineering Wing in the Haryana State
Agricultural Marketing Board-Continuation of existing 41
posts,
The proposal was considered and it was decided that ex-post facto
approval be granted for 41 existing temporary posts.

(RN

Chairman cbserved that Administrative Department's proposal comprise
of too many number of posts being created on temporary basis with continuation on

every ¢ yearly basis.

3 Administrative Departinent submitted a fresh proposal with justification to
done away with previous sanctioned posts and requested to sanction 12 posts of
different categories on permanent basis. The Administrative Department proposal now
consists of wtal sancticned strength of 537+12=549 posts of different categories (Flag-

A). Al the other created posts other than this be surrendered.

4. Thereafter it was further decided that HSAMB will not seek any post for
next 10 years in future,

Agenda ltem No. 6: Haryana State Cooperative Agriculture & Rural
Development Bank Ltd. (HSCARDB).

Revision of pay scales of the employees of Haryana
State Cooperative Rural Development & Agriculture
Bank Ltd, as per 7" Pay Commission.
Administrative Department has informed thal the total financial liability on
account of implementation of 7the CPC is Rs. 24.85 crore approximately. The additional
financial implication of the proposal will be Rs. 7 crore annually. The proposal was

considered and the following decisions were taken:-

1) The revised pay struciure will be on the pallern notified by the State
Government vide Notification No. 1/20/20168(RP)-5PR(FD) dated
28 10.2016. Accordingly, levels in the pay matrix corresponding to the
existing sanctioned functional pay structure as on 31.12.2015 as a
Annexure A’ were approved for the HSCARDB we.f. 1.1 201 G.

Iist Folder|S.C. file) 5.5
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The revised Assured Career Progression (ACP) pay structure for the
HSCARDB will be on the pattern nolified by the State Government vide
Notification No, 1/20/2016(ACP)-5PR(FD) dated 28.10.2016.

iy Fixation of pay wef 1.1.2016 and other related matters will be n
accordance with the provisions contained in State Government Notification
No. 1/20/2018(RP)-EPR(FD} dated 28.10.2016 and Notification No.
1/20/2016{ACP)-5PR (FD) dated 28.10.2016.

iv) Dearness Allowance, House Rent Allowance, Medical Allowance and all
other allowances admissible to the employees of the HSCARDB will not
exceed those admissible to the State Government employees as per
instructions  issued from time to time and should not be made

effective/applicable from a date earlier than the date of such instructions

V) The revised pay scales will be given form the date of issue of proceedings
and the lizbility on account of implementation of pay scales will be met by
the HSCARDB from its own resources.

w) In case of arrears, it wil be ensured by HSCARDB that arrear on account
of implementation of 7" CPC tc be paid by the HSCARDB afler first
clearing the outstanding duss of NABARD and no budgetary suppont will
be provided by the State Government.

Agenda Item No. 7 {i): Haryana State Roads and Bridges Development
Corporation Ltd.

Deletion of Clause (viii) of sanction letter 25.6.2009,

The preposal is considered and declined.

Agenda Item No. 7 (ii): Haryana State Roads and Bridges Development
Corporation Ltd.

Creation of additional posts in HSRDC for 2 new
projects i) Government Medical College at Jind and ii)

Dental College at Nalhar (Nuh) and other projects.
The proposal is considered and it was decided as under -

il The following temporary posts be sanctioned in accordance with letter
issued by Finance Department vide letter No. 20/2/2009/AcctyHBPE(FD) dated
23.6.2009 (Flag-Y).

Sr no. Name of post ‘Nos. of'_éuﬁay Scales

post
f?e—;ijty General Manager - 1 15600-39100+6000 GP
2. Manager Tq 4300-34B00+5400 GF |
| 3 EAsféi_s_taTt Manager g ""'Qﬁﬁmbﬁ"éﬁ'

b= S i |

Misc Faider{S.C. file] 4.5
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4| Senior Accounts Clerk 1 '9300-34800+3200 GP
T R B e —
6 Peon 7 |1 | 444074401300 GP |

| e — f —

Financial implication is Rs. Rs, 42.94.248/-Por Anmurm.

i} In addition to the above posts, following three additional posts be
sanclioned in Dedicated Cell:-

sr. | Name of post ‘| Nos. of post
no. .
1 'ﬁ_éabér‘i"ﬁt_énding Engineer A4

‘2. | Executive Engineer

' 3. | Sub Divisional Engineer ’ b

S, (A e

3

|

Financial implication is Rs. 38,55 298/~ Per Annum. The above posts are .
being sanctioned against the posts mention in table below in the letier issued by
Finance Departrment vide letter No. 20/2/2009/AcclWHBPE(FD) dated 23.6.2000.
Fhereby meaning 4 posts are being surrendered and 3 are being sanctioned:-

St no.  Name of post i !Nos. of !wfﬁ"g;us_célné—s:__ o 3
post

'Deputy General Manager ’ El 15600-38100-5000 GP ]

e st T T
o | Superintendent | 2 ~ 9300-34800+4200 GP |
4 Head Draftsmen "“__‘_""T“MI""’5500-34800%6'6& GP !
'T_Torai: N o ; “ | |

i) Ty g mentioned posts at (i) & (i) will be filled up through

deputation/outsourcing only with clear instructions that these posts are purely temporary
in nature and in future they will not be regularized ever, All the financial liabilities will be
oorn by the Corporation itself,

The meeting ended with a vote of thanks to the Chair.

Mase Folden S L. Bps 5.5
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List of participants in the meeting of Standing Committee on Public Enterprises
held on 8.1.2021 at 11:00 A.M. under the Chairmanship of Sh. Subhash Barala,

Chairman, HBPE.

Sr.No.

&

4

Name & Designation

Sh. Sanjeev Kaushal, IAS
ACS, Cooperation Department.

Sh. Alok Nigam, IAS
ACS, PW (B&R) Depariment.

Sh. Devender Singh, IAS
ACS, Agriculture Department.

Sh. Anand Mohan Sharan, 1AS,
PS, Welfare SC & BC Depanment.

Smit. Deepti Umashankar, 1AS
Chairman, HSPCB.

Sh. Anurag Agarwai, IAS
MD, HFC,

Sh, D.K. Behra, IAS
CA, HSAMB.

Sh. R.8 Verma, |1AS
RCS, Haryana.

Dr. Shaleen IAS
MS. HEPE,

Sh. Sunil Saran, IES
Secretary-cum-Adviser {FD).

Dr. Kiran Singh, HCS
Joint Direclor, Welfare SC & BC
Depariment.

Sh. Devendra Sharma, HCS

Joint Director, Industries &
Commerce Department,

Sh. Nihal Singh,
MD. HSRDC.

St Naresh Goyal,
MD, HSCARDB.

Sh. Udey Bhan,
EIC, HEAMB

Smt. Kiran Lekha Walia,
FA, HBPE.

Smi. Seama Bhatia,

Dy Secretary,' Environment Departmnet.

Annexure “X”
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" el 8h. Yogesh Kumar,
Secretary, HSAMB.

14 Sh. Prem Pal,
AGM, HSAMB.
20 Sh. Manish Maihotra,

DGM-1II, HSRDC.




Annexure-I

Proposed Staffing for setting up
Sub HQ at Gurgaon

Group - Bésignation

No. of Posts

C & D -_C'_{e_r;gw““ S =

‘Group  Chief Scientific Officer i ]
el T e e S T 5
‘Senior Environmental Engineer | 1
'Scientist C i AR ]
ScientistB .
S et
2

Total




Existing and Proposed Regional Offices

Annexure-I1

Existing and New Proposed District Level Ros

sr. | Regional | Existing/ Present Districts Managed Proposed T
| No Offices | Proposed Bt Geography
I L. Bahadurgarh | Existing Bahadurgarh/lhajar/Rohtak . | Bahadurgarh
3. Balachgarh | Ewisting | Palwal = ~ | Ballabhgarh
R SonismaliE et 20 : i ;
3 ' Bhuwani Existing hno/Kathal/8nivan Bhiwani
4, , Dhsrukers 55?5;3:5:;;; , Dhamﬁeraﬁamedz‘r’?{ewa*‘;’"ﬁ.‘(éam " Dharvhara 1
5. ' faridsbag | Exsstng | Feridabag Biind T | Faridabad
: . Gi.-r;a{:-n "":'f-;'-:sz:n-g GurugramyiNuh at Mewat Gurugram
Narth .
7. Gurgaon  Exsling Gurugram {Manesar/ Bel--.ré'i'ﬁ‘p':_;_r-j“m'm]; Gurugram {Manesar/
South | Behrampur)
Hisar " | Existing  Hisar/Sirsa/Charkhidadrl | Hisar i
— Panchkula ! Existing Panchkule/Ambala/Kurukshatra | Panchkula
"t3. | Panipat Existing | Panipat " Panipat
it. | Sonepat ' -Existqh.‘g‘ i Sonepsat i T Sonepat
| 12. | Yamuna Ewisting | Yamuna Nagar/ Karnal  Yzmunenagar
|13 | Proposed | Proposed New RO - fmbala i
12 Breposed | Proposed New RD Charkhi Dadn .
15, | Fatehbad, Proposed | Proposed New RO g Fatehbad '
16, | Jind ., Proposed | Proposed New RO T Tind o
17. Kaithat | Proposed Proposed New RO B [ Kaithal RSk
18,  Karnal ‘_ : Prog;f;'e;&cl  Proposad New RO Karnal
18, | Kuruksnatra | Proposad PFropssed Hew RG - - Kurukshetra
2. | M. Garh | Proposed Propased Wew RO M. Garl
2%, | Buh | Proposad Proposed Mew RO Run
R Proposed Proposed New RO Palwatl ik
\\} 25, F’.'_cl:!*-.t:a:if. “Proposed | Proposed New RO “Rahtak i
ﬁ] 24, | Sirsa . 0 i Proposeg | Propcsed New RD | Sirsa

10
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Annexure-III

e T USTAFF PATTERN for the propose Addiionsi Posts/Roles =
T | GRAND TOTAL | Hesdquarier ' Sub HQ & | Ficld Oftice [ Labs ST
el B {HQ) ... Gurgaon ! | o s g
S pEBGUINEG) Frozozes | Sanctionec Propousd  Sencisned Fropssed  Sarctipiwd | Proposec Ssnctinned Pngaed )
Postiosnznt o 2 5] | 7 & [ 1 i o n o)
B L T R (S (S TS
. Lhig! S vivatie Ukloer 7} ? i i B 1 B 1 a LIl
SRR | Sarior Travis mental 3 i 2 3 ¥ 1 0 it | B 1
L) EfGheer _ =2 b Co— T
3 i : i 3 z u ) -
: 4 brjinescl — Jy el @ i [ g i3 A T
! 7 - T 3 £ b | El | o { 0 ] &
R E_aF 1 33 15 CE 7 i 1% £2 4 i
[ 38 i g g - i 3 1 32 12 < 3
i a5 A3 ! i3 7 [ % 3% 4 i
) rim 8 o] " 3 1 i o 5 o B i BT
- Sub Yolal b - 20 9 ] 3 At 48 4 o
; Uity Supestalenzon: | 1 il L % i i 1) [ bt} u . a_J
unt Erveirpenda 13 54 L i ¥ ] g £ 12 ] L 5
E—— - et I . i B o
| %
 SESCHESS 5 e SR, -
| ] o i S N I 3 .
i 2 ] o ] i & g | @ *
{ _Cwex S S [ 8 i) 7 VI N T )
il Sub Toratc 73 55 3? 5, L % 4 £ T
| LBean ~ 30 o 1@ A 0 T | I
Fiald fdreeainni 1 I - T 2 il 0 o tg_ 3 1 - |
Sroup | sibFeisily T 1T 4p e imiel e LS 5 2 | B
| e Yot O O S S0 35 o LE] T I
Phos  tChiel  ndeents | 2 an Promotion, a0l L threugh Dopatalion

L8 T,
Soimne Sy,
Pastey

, OUt of the & proposed posts, 1 to be filled thicugh promotian (Based af MG, 3 for Bate and Analytic. Gelid
tnrough Deputation (gne each atk HQ and Sut MG Gan) and anether § alsa thraugh deputstion wha woald fe
Experts of wisioh the expert for Air Quality would be Bassd at Sub HO, Gurgasn, the rest four, one edch for

Water Quaiity, Weste Manszemont, Nutuie Lonservationist and Texicalogist {ta be taseg ar 212 5 |

oSk, 1 |

i S e ot i et e eI e e . T bt

11-
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Annexure-|\

91 Mame of Post Pay Level in pay | Staius of ihe | Mode of | Qualification and experience
Ho. | Matrix Posts  created | recruitment
- vide Memo No.
i 2/24120191Env,
|| Dated 17.09.2019
t Cnef Enviccnmental 19 (37400-B7000+ Newly created By promotiory 100% by promation from  Sr
' Erginzer G.P 10000 Depulaton Environmental Engineer of Beard
| on seniority cum merit besis naving
] guslification of Bachelor Degree n
| Engineerng / lﬁmugn Oepuiation
- ! o _—. bass
I 1 Enief Scentifc Otficer | 3! (3740057000 tewdy crealed i By promotion 100% by promolion from Serix
3P, 10000 ' Deputation Scientist of Beard on seaivfity cure
ment basis having qualification of
| Post Graduzste Degres in Seigncel
i | . = | threugh Deputation basis,
13| Seanr Snwronmental | 14 [I7400-57000+  Existing A3 per existing | As per exisling service Rules of the
Engingsr GP RN servce Rules af | Board
- e R b the Board =Ly
£ | Serier Szentist 14 (37400-87000+ | Existing Lro- -Co-
. 5P, 8700) r ¢
5 Envrormertal 11 {15600-39100 + | Existing Lo- -Oo-
|| Engineer | GF 8000) ]
15. | Scientisf-C S 11 (1550039100 +  Existing -Do- -De-
| ¥l ap eo0n)
T | Soentists [ & {U300-34800 | Ewsling - Do -Lo-
| 3P 5400 | !
& (B300-34800 - | Sasing | o ] S
KR !
Enaneer I !
% T Susennndent "7 (8300-33830 +  Existng Do | Ok i
E "T__“.! P 41|,‘ I | ;
10| Deouty | 6 {9300-34800 + | Existing -Da- : -0z
Superintzndent G_P 40 L =
(11 dumor Environmentai 6 (9300-34800 4 Exisling ’ Lo -Co-
| (Eogoest | GRA000) | .
P2 | Benmr Soale [ 6 (9300 800+ Exislng Dy -le-
| | Skencoraphe TGP 3600 - b ) b 13
3| sssimant 0 (8300-31800 + | Exstng Do -o-
| B S e 3.P. 3600} B i
14 umier Scale ' 4 . (5300-20200¢ | Exsting Do -Do-
Sterographer ce .,-&"5
5 | Cek 2 152002 + | Existing - 0o
J | GP '.:‘..*.3' o
198 | Beos TDU @3Mb725g « | Exising Do ¥
o 1 GP 1300 | | 3 )
7 | Feld Aendant | DL {4440-7240 + | Edsting i -Gg- I Dg-
G.F 1300 z ‘ i PR
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LIST OF OPERATIONAL REGIONAL OFFICES ALONGWITH GEOGRAPHICAL AREA

Sr. Regional Offices operational | Geographical area of
No. | at present Regional Offices

1. | Bahadurgarh Bahadurgarh, Rohtak, Jhajjar

2. | Ballabgarh Ballabgarh

3. | Bhiwani Bhiwani, Charkhi Dadri

4. | Dharuhera Dharuhera, Rewari

5. | Faridabad Faridabad

6. | Gurugram (North) Gurugram (North)

7. | Gurugram (South) Gurugram (South)

8. | Hisar Hisar, Fatehabad, Sirsa

9. | Panchkula Panchkula

10. | Panipat Panipat

11. | Sonipat Sonipat

12. | Yamun Nagar Yamun Nagar

13. | Ambala Ambala

14. | Kaithal Kaithal, Jind

15. | Karnal Karnal

16. | Kurukshetra Kurukshetra

17. | Mahindergarh Mahindergarh

18. | Nuh Nuh, Mewat

19. | Palwal Palwal

R- s/;z
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4 HARYANA STATE POLLUTION CONTROL BOARD E
C-11, SECTOR 6, PANCHKULA. i
<7 Ph. No. 0172-2577870-873
Website: hspcb.gov.in - E-mail: hspcbestt@gmail.com ;
No. HSPCBI/Estt.2022/ U4 Dated: R~ R - RSN
To

The Additional Chief Secretary to Government of Haryana,
Environment & Climate Change Department,
Chandigarh.

Subject:- Requisition for the recruitment of 11 (Eleven) candidates for
appointment to the post of Scientist “B” in the Haryana State :
Pollution Control Board.

Kindly refer to Government Memo No. 2/34/2012-1Env. dated
10.01.2022 on the subject cited above.

In this connection, it is intimated that vide memo under reference,
Government requested to send a revised requisition after rectifying the discrepancies,
as mentioned in the letter No. RG 17/2020/4466 dated 23.12.2021 of Haryana Public
Service Commission, Panchkula, the details of which are as under:-

1. SC = 02
Z BC-A = 01
& EWS = 02
4. Unreserved = 06

Total = 11

The revised requisition duly filled in prescribed performa (in duplicate)
along with a copy of Haryana State Pollution Control Board (Group A, B, C and D)
Service Regulations, 2021 (English and Hindi) is enclosed herewith for further
transmission to Haryana Public Service Commission, Panchkula.

DA/Requisition performa (in duplicate)
along with copy of Service Regulations

dated January 15, 2021 (English and Hindi). h/’L %!e___,v»f,
Superin{;#n (Estt.)

for Chairman
e

o
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ANNEXURE-A

PROFORMA FOR REQUISITION TO THE HARYANA PUBLIC SERVICE COMMISSION

.| Name of the Department Requisifioning ™| Haryana State Pollulion Control Board
2. Recruitment fo the post(s) of: Scientist 'B'
3. | Group & Service to which the post befongs: Group-B
(41 Payscale of the post Level 9 Rs. 53100-167800
8. Number of posts sanctioned: Permanent: 40
Temporary: -
1 6. | Caltegory wise number of vacancies for which this | T _Category Total
requisition is being sent: SC 02
“BC-A 01
. BC-B -
} EWS 02
Unreserved 06
' _ Total 11
@aﬁ_égory > Total
: ESM (Unreserved) -
| ESM (SC) -
ESM (BC-A) -
ESM (-BC-B)
ESP (Unreserved) -
= _ESP(SC)
% _ESP (BC-A) -
{ ' | _ESP (-BC-B) - |
| (SC- Scheduled Caste PwBD (Blindness or !
| Bg-g-%ackgwardd%?ss-% Low Vision)
' -D- DdCKwar dss- ; P BD H 2 i
| EWS- Economically Weaker Sections | r::f airéei?)r e |
' ESM- Ex-Servicemen P
| ESP- Eligible Sportspersons PwBD (Locomotor :
| PwBD- Persons with Benchmark Disabilities) Disability or Cerebral
i Palsy)
Sub-category of PwBD
category posts ie.
OH 01
VH -
f i I HH -
7. | Ifthe post/sto be filled is/are femporary, how long | Permanent
the temporary posts is/are expectedto last? |~
8. Has the reservafion for SC, BC (A}, BC (B, EWS, | Yes
PwBD, ESM arid ESP been worked out as per the
olicy relating to reservation in services of the
! overnment?
[} Whether ~the present vacancy [/ vacancies Yes, direct recruitment quota.
1 come under the direct recruitment quota? ‘ B
10. | a) Whether there is any litigation | No
underway/pending in any Court of Law in respect of
.| posi(s) being presently requisitioned? .
b) If so, state the present status of the case with | N.A.
CaseNo.etc. -
: \{%,/ ¢) Does the pending case have any effect on the | No
» present requisition?
Note: . -
Details of court case, if any, arising out after
sending this requisition and the effect such court
case may have on the requisition sent, shall be
| conveyec to the Commission immediately. N =
ET a) Whether there are any notified Service Rules for | Yes
. this post?
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b) If so, piease enclose an updated copy. thereof
for reference.

Copy of Notified Haryana. State Pollution
Control Board (Group A, B, C and D)

| Service Regulations, 2021 is enclosed.
c) Website link on which the updated Service Rule | hspcb.gov.infenvservice
are available.
12. | When will the selected candidatels be required o Immediately
Y S et |
13, | Qualifications required as per Service Rules:- |
[(a)Essential, " M. Sc. in first division in the Chemistry /
Biotechnology / Micro-Biology / Bio-
_ Chemistry / Environmental Sciences
| (with Bachelor Degree in Science).
(b) Desirable: No
! (c) Experience (in Years/Months] No
14, (&) Is equivalent quailfication (in essental | No
qualification) acceptable as per Service Rules?
- b) If yes, the description of equivalent qualification | --
| |acceptable:
15, | Whether " experience " gained after the dafe of |Yes
ac(zumng the minimum essential qualification to the
last date of submission of application is only to be
|____|considered? ;
16. | Type of organization from Wwhich experience | NA.
certificate is required i.e. whether from Govt./Semi-
Govt./Autonomous Organization/PSU/Local Body /
Private Organization?
Note: :
| The proforma of the experience certificate required
to be submitted by the candidate should be
enclosed. -
17. | a) Age limits; Lower Timit: T8 Years
v B ] Upper Iimil: 42 Years
| b) Exacl date on which the age s o be defermined? | The age shall be determined on or
5 V\ng an exact date is not specified the age will be before the first day of the monih next
determined on the last date for the receipt of | Preceding the last date of submission of
applications, as advertised by the Commission, application to the Commission.
c) Age relaxation admissible as per applicable Rules | No
 Instructions to the Govt. employee: )
a) In case the upper age limitis above 42 years, NA.
whether the relaxation in age to SC/BC-A/BC-
B/PwBD/any other category, is to be given over
| and above 42 years, or over and above the age
___ prescribed in the ServiceRules? " |
18. | a) Nationaliy: Indian _
b) Domicile condifions, 1 any, prescribed in the (a) a citizen of India; or (b) a subject of
rules applicable to service/post: Nepal; or (c) a subject of Bhutan:
Provided that a person belonging to any
of the categories (b) or (c) shall be a
person in whose favour a certificate of
eligibility has been given by the
Government.
(2) A person in whose case a certificate
\&/ of eligibility is necessary, may be
.j' admitted to any examination or
interview, conducted by the Commission
or any other recruiting authority but the
offer of appointment may be given by
only after the necessary eligibility
| certificate has been issued to him by the |
_ | Government.

g



166876::/2022/Estt.Br : 23?‘

.. \

(3) No person shall be appointed to any |
post in the Service by direct recruitment
unless he produces a certificate of the
Character from the Principal, Academic
Officer of the university, college, school
or institution, last attended, if any, and
similar  certificate from two other
responsible persons, not being his
relatives, who are well acquainted with
g_ . him in his private life and are
5 unconnected with the  university,

college, school or Institution.
19 |Rny other requirement or conditions nol covered | Nj|
above: o
50, |Whether all the required formalities grior fo sending | Yes
'this requisition have been completed? 4

Officer of the Department with whom this proposal :
|may be discussed: Posal | (Estt.), HSPCB Mobile No. 9216849317

Dated: J) ,(C‘V' %y\ﬂv

Member Secretary,
Haryana State Pollution Control Board,
Panchkula.




=T HARYANA STATE POLLUTION CONTROL BOARD

— C-11, SECTOR 6, PANCHKULA.

Ph. No. 0172-2577870-873
No. HSPCB/Estt./2023/ | 33 8 Dated: (F -0Y~oZ0a23
To

The Additional Chief Secretary to Government of Haryana,
Environment, Forest and Wildlife Department

Subject:  Requisition to fill up 45 vacant posts of Assistant Environmental Engineer in the
Haryana State Pollution Control Board.

In this connection, it is intimated that Haryana State Pollution Control Board sent
. requisition to Haryana Public Service Commission through the Government vide letter No.
HSPCB/Estt./2022/2458 dated 12.07.2021 and letter No. HSPCB/Estt./2022/2461 dated
20.04.2022 to fill up 15 vacant posts of Assistant Environmental Engineers. The Haryana
Public Service Commission raised observation vide No. RG10/2021/2411 dated 31.08.2021
and No. 2523 dated 11.07.2022 that "As per Service Rules/Regulations, the qualification is-
"Full time regular degree in 1st Division in Civil/Chemical/Environmental Engineering". It is
not clear whether the full time degree should be a Bachelor's degree or a Master's degree
and also mentioned in the revised requisition regarding Hindi or Sanskrit as one of the
subject in metric or higher education”.

In pursuance of the above observations, the requisite amendment in respect of
qualification for the recruitment of Assistant Environmental Engineers have been made vide
Notification No. 2/1/2008-1Env dated 11.04.2023 with the approval of the State
Government.

Presently, 45 (Forty Five) posts of Assistant Environment Engineers meant for
direct recruitment are vacant in the Haryana State Pollution Control Board, the details of
which are as under:- :

Sr. No. fEategory No. of Posts

1 General 25 (02 ESM, 01 PH)
2 SC 09

3 BC-A 04

4 BC-B 02

5 EWS 05 (01 PH)

The requisition in prescribed performa (in duplicate) form duly filled along with
copy of Haryana State Pollution Control Board (Group A, B, C and D) Service Regulations,
2021 and amendment Notification dated 11.04.2023 is enclosed herewith for further
transmission to Haryana Public Service Commission, Panchkula.

DA:
1. Requisition performa (in duplicate)

2. Copy of Service Regulations, 2021
3. Copy of amendment Notification dated 11.04.2023

— Sone ——
Superintende stt.

for Member Secretary




ANNEXURE-A

PROFORMA FOR REQUISITION TO THE HARYANA PUBLIC SERVICE COMMISSION

Details of court case, if any, arising out after
sending this requisition and the effect such court
case may have on the requisition sent, shall be
conveyed to the Commission immediately.

1. Name of the Department Requisitioning: Haryana State Pollution Control Board
2. Recruitment to the post(s) of: Assistant Environmental Engineer
3. Group & Service to which the post belongs: Group-B
4, Pay scale of the post: Level 9 Rs. 53100-167800
5. Number of posts sanctioned: Permanent: 92
Temporary: —-
6. Category wise number of vacancies for which this
requisition is being sent: Category Total
SC 09
BC-A 04
BC-B 02
EWS 05
Unreserved 25
Total 45
Category Total
ESM (Unreserved) 02
ESM (SC) -
ESM (BC-A) -
ESM (-BC-B) -
ESP (Unreserved) -
ESP (SC) -
ESP (BC-A) -
ESP (-BC-B) -
SC- Scheduled Caste ; :
C-A-Backward Class-A PwBD (Bllnd{ness or Low Vision) =
BC-B- Backward Class-B PwBD (Hearing Impairment) e
EWS- Economically Weaker Sections PwBD (Locomotor Disability or 02
ESM- Ex-Servicemen Cerebral Palsy) (Gen-01,
ESP- Eligible Sportspersons EWS-01)
PwBD- Persons with Benchmark Disabilities)
rd If the post/s to be filled is/are temporary, how long | Permanent
the temporary post/s is/are expected to last?
8. Has the reservation for SC, BC (A), BC (B), EWS, | Yes.
PwBD, ESM arid ESP been worked out as per the
policy relating to reservation in services of the
Government?
9. Whether the present vacancy/ vacancies | Yes, direct recruitment quota.
come under the direct recruitment quota?
10. |a. Whether there is any litigation | No
underway/pending in any Court of Law in
respect of posts) being presently
requisitioned?
b. Ifso, state the present status of the case with | No
Case No. etc.
¢. Does the pending case have any effect on the | No
present requisition?
Note:




1.

a. Whether there are any notified Service Rules
for this post?

Yes.

b. If so, please enclose an updated copy thereof
for reference.

Copy of Notified Service Regulations, 2021
alongwith amendment dated 11.04.2023 is
enclosed.

c. Website link on which the updated Service Rule
are available.

hspcb.gov.in/envservice

12. | When will the selected candidate/s be required to Immediately
join? '
13. | Qualifications required as per Service Rules:-
(a) Essential: I Full time regular Bachelor Degree in
Engineering in first division in Civil/ Chemical/
Environmental Engineering.
ii. Hindi or Sanskrit as one of the subject in
Matric or Higher education is essential.
(b) Desirable: No
(c) Experience (in Years/Months) No
4. 1a) Is equivalent qualification (in essential | No
qualification) acceptable as per Service Rules?
b) If yes, the description of equivalent qualification | --
acceptable:
15. | Whether experience gained after the date of | Yes
acquiring the minimum essential qualification to the
last date of submission of application is only to be
considered?
16. | Type of organization from which experience | N.A. N
certificate is required i.e. whether from Govt./Semi-
Govt./Autonomous Organization/PSU/Local Body /
Private Organization?
Note:
The proforma of the experience certificate required
to be submitted by the candidate should be
enclosed.
17. | a. Age limits: Lower limit: 18 Years

Upper limit: 42 Years

b. Exact date on which the age is to be determined?

Note:
Where an exact date is not specified the age will be

determined on the last date for the receipt of
applications, as advertised by the Commission.

The age shall be determined on or before the first
day of the month next preceding the last date of
submission of application to the Commission.

c. Age relaxation admissible as per applicable | No
Rules/ Instructions to the Govt. employee:
d. Incase the upper age limitis above 42 years, | N.A.

whether the relaxation in age to SC/BC-A/BC-
B/PwBD/any other category, is to be given over
and above 42 years, or over and above the age
prescribed in the Service Rules?




18.

a) Nationality:

Indian

b) Domicile conditions, if any, prescribed in the
rules applicable to service/post:

(a) a citizen of India; or (b) a subject of Nepal; or
(c) a subject of Bhutan;

Provided that a person belonging to any of the
categories (b) or (c) shall be a person in whose
favour a certificate of eligibility has been given by
the Government.

(2) A person in whose case a certificate of
eligibility is necessary, may be admitted to any
examination or interview, conducted by the
Commission or any other recruiting authority but
the offer of appointment may be given by only
after the necessary eligibility certificate has been
issued to him by the Government.

(3) No person shall be appointed to any post in
the Service by direct recruitment unless he
produces a certificate of the Character from the
Principal, Academic Officer of the university,
college, school or institution, last attended, if any,
and similar certificate from two other responsible
persons, not being his relatives, who are well
acquainted with him in his private life and are
unconnected with the university, college, school
or Institution.

19.  |Any other requirement or conditions not covered | Nil
above.

20. (Whether all the required formalities prior to sending | Yes
this requisition have been completed?

21. |Name, Designation and Telephone No. of the | Sh. Sandeep Sharma, Superintendent (Estt.),
Officer of the Department with whom this proposal | HSPCB Mobile No. 9216849317
may be discussed:

Dated:

Memb Secretary,

Haryana State B 3@5% P
Wstate Pollut

Ccrzrcl Board Panchkula.

T —— S e




: e HARYANA STA TE POLLUTION gonrnor BOARD
B iy C-14, 82CTOR 8, PANCHIULS
“%%??ﬂf” E-rmaii: f}:,}m:i,maﬂ@g??m%f‘-'Ir_;{af'ﬂ
No. HSPCLEstt2021) RO [bu Hated: | £ 7 Q) |
7o ' e |

Tha Secreta Y,
ciaryana Sta
f]

Hi Selection ¢ -Crimission,
e f or-2

. Panchkula,

Sub: Recuisition for the

ecruitment of 01 post oi .Siatistical.-Ass-is_m;s.t,;»

Kidty refer to ine subject noted above,

In this conneclion, | haye been diregter © imate the 01 post of Staiis ticad
Assistant {Gea; :cr F01! has bemme

vacant in Haryans § . ate Polivion Conwot & soatd. The
feQuisition duly fitag in brescibed performa alongwith a copy of Havana Siate Palition
' Control Board Sapvie > Regulations, 2021 is BnCiosed herewith for putlication | sefeciion
of suitable candidates. However, earlier requisition if any sens by

this ofiice gy be
considerad ms withdrawn, :
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HARYANA STAFFE ‘-r-LECI ON COMMISSION

This forin should be Veiv carefilly flied, 2s it s stacliy in accordmce wilh L‘le mfonnaticn
stipplied thersin that the Commission will adveriise he post (s). o

Entries should be. neatly made and any additions and clterations thersin should invariably be
attested by & competant autherty. (S

The four snouid be signed. by the Administrative Secretary to Governenty Head of the
Department concemed at the end,

Req'uisitio-n for the Recruitment of Candidates for Appointment to the post of Statistical
Assistant in the Haryana State Pollution Control Board, C-11, Sector-6, Panchkuls.

/ / (2) Designation of the post - : ‘Smusncaj‘;&"ég;é?ﬁf _____ a5
(ﬁ/ umberof posts o be filed - [ 01 {One) /
) Class & Service to which the post belongs | Board Group C' post. ]

K

i

| (See Chapter XVI of the Civil Senvices Rulos be

| (Punjab), Volume-I, Part.1, g i

(b} Whether there are any published Rules for this | Yes, the copy of nofification dated
service/ post, 15.01.2021 of Haryana State Pollution

Control Board (Group A, B, C & D)

Ssyvice Regulations, 2021 is attached,

Whether permanent or temporary? Permanent
(if temporary, pefiod for which it wil last). '

| IFthe postis permanent, plgase sfate:

(2) By whom the post is held or was held & his az}e‘ | NLA,
and quzlification; o

(b‘ Whether the commission were consulied on his NA.
appointrent; '

{c) If the answer 1o (b) is in the affirmative. The | N.A.
No. and date of reference to the Commission
and of the letter's reply;

{d) If the answer o {b) is in the negative, the | N.A.
reascn  for which a reference o the
Cummissicn was not made; and

(e} The nalure’ of the vabancy and how it has Permanent

-arsen. e
1 3(B) | lithe posiis ternporary, piezse stale: N.A.
(a) When it was sanctioned : _
b} The period for which it has been san ictioned; NLA.

{8} ‘Whether the Ccm‘risﬁi@n were consulted on | NA.

;(c} lmespective of the period of sanc iion how long | N.A. _ |
| itis expecled to last and whather it is expacied |
(0 be retaineti on a parmanent hase sventually;
(d) By whom the pest is he'd or was last held, and | N.A.
his age and qualification;

his appointment and/or filing of the post;
f) I the answer 1o (e} is in the affirmativs, the | N.A.
number and date of the teference to the | -
Commission and of the fettar's reply; and
{g) 1 the answer to (e) is in the negative; the | NA.
reasons for which a reference: to the
Commission was not made.

,-—-n-«-_.n.._

4. {a) Whether pensicnable or non-pensionable. Covered under New Pension Scheme

; . {NPS) issued by the Government of

- 1 & ; " | Haryana vide Notification No. 1/1/2004-

' 1{Pension dated 18.08.2008 and vide

letter No. 30/3/2009/Acctt/HBPE (FD)
| dated 18.03,2008 and amended from |
: ta.m io time. I
i) If non-prn"u wehin il Ginvemment servents in | | NA
i permanent emoiny 7z bo n ranmitied to roisin their | r
[ pensionsiy slent i : j
i ' ; ]

i
Py

"
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] 9. Pariod i ] ;ob tion, if any:- i
' (@) Forcandidates aleady in Sovernment service. 'ng years
3 (b} For direct recruils. ' Two years
g, Can the sppointment be ferminated oy notice? if | ! Yes, as per Haryana Siate Pollution
$6, on what condition? Contro! Board (Group A, B, © & )
s 1 Employses Sarvice Regulations, 2021
- ' ang ihe amendinents made from dime
o time. -
1 7. {(s) Duties Coliection, compilation, ana!ysis of
' J . siafistical data elc. and  oter
; miscellaneous work assigned to him/
hier-by the Beard/ Chaiman.
{b) Place or places in which the off;ce' {s) wdi be | Anywhere in Haryana or Outs:de
required fo serve. Haryana, if required.
8. ['When wil selected candidate {S) be requrred to | Immediately.
join?
8 Scale of Pay:
{a) For Direct Recruitment FPL-06 (Rs. 35400 - 112400)
(b} For persons already in Governmant service, if | Yes, i he fulfil eligibility conditions as
Giovernmentservants is are 3l1gah!e | per HSPCB (Group A, B, £ and D)
Sarvice Regulations, 2071,
e } Can higher initial pay be granted for specially | Mo
wellgualified s:ﬂd[:jaies if s0, please S{J““ify :
the limit. —
10. Proz pa«czus of promotion io higher posts or to | As prescribed under Haryana State
higher time scales of pay, if it is desired b state | Poliution Control Beard (Group A, B, C
| them. - and D) Service Regulations, 2021.
1. 7 Admissibility of the Benelits ok . e
| {a) General Provident Fund s { NA -
1b) Contributory Provident Find ' " | As per New Pension Schene (NPS)
: issusd by the Govemmient of Haryana
vide WNoffication No.  1/1/2004-
1Pension daled 18.08.2008 and vide
ietier No. 30/3/2009/Accti /HBPE (FD)
dated 18.03.2009 and amended from
' time fo time.
112 |Any special concessions, such as rentfiee | No
quaiters, light, waisr. - .
13 Wili 2nv specis! cm::a;:ions bs qiven to C‘dﬂd'daif‘ | No i
| of non-Asiatic. dariciz
Quelificzfion requirsd:- - '
() Academic (if more *han one qualafn,atlon; are | Graduate in Economics or Stalisfics or
presciibed, it shculd 'bo stated which is | Mathemalics or Cormerce  with
considerad mostimcofny). Statistics a5 one of the elective
{ | subjects with 3 years' experience in
d collection, compilation, anaiysis of
stafis uca! deta in the G:Jvemment
{b) Training No
(c) HindifSansivcffiTq'.'auncai"'3 Hindi or Sanskrit as ong of the subject
. : 1in Ma{n'corhigﬁer education,
' () (i) Experience Agmentioned in Sr, No. 14 {2) above.
{ii) State clearly whether thn expenence gained | -
- by the pandicate: after acquiring - the
mlmr*L." hasis gualification (s) prescribed
agzinst: *'ﬂu::f ) &o- L to badaken into
i ComsFirale !
fe} Any ui:}..a Goe 4 fokh i ND :
f)  Stedo el of 7 et mouireriants will be At(g) &{(c) above.
| giiclyedenis b, p o R ; :
fo) ‘mi::g:q; SRR e b aocopied? If so, | No, strictly as prescribed under Col. i
- EgUivelsRty L aeid Mo, 14 above.
; 7 <ol i

e
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() Lower B .
{ ! s
|
1
{

]

|
||
|
|
1
l

determined.

[ m—— .*_.h,__..ﬂ_,._____.i
18 years "
'! 42 yozrs
i in cose of 3 person belonging 1o |
!' Stheduled Casta, Scheduied Tribe,
; Backwarg Class, Ex-senviceman,
[ Physicaily Handicapped, the upper
| age lmil shall be such s
! prescribsd by the Govemment from
fo time to fime: and _
b) In case of candidates Possessing
the requisite qualifications who are
eready i the  service of |
Government/  Board/ Corporation,
“the upper age fimit shall be such as
prescribed by the Government from |
tima to time.

T e

The age shall be defermined on or
before the first day of the month next

| 3. Whether any relaxation js admissibie for: '
(i} Government Sgrvanig, ¢ R

|

{ii) Otherwise suitabjs tancidates. -

|

r 2 Exact *daic ca vineh thz age WES*W
}
F

preceding the last date of submission
of application to the Commission

As per Haryana Govamment Rules/
_instructions,

As-per Haryana Goverment Rules/ |
instructions, |

citizens of the india Unicn e eiigible), !

i

{5) Dcmicile condition i any, prestibsd in the
{  tules zpphicable o the Sorlica/post

' 16. ft. a) Nationality (nlezse stale . cleaily whether (&) a cilizen of india: o7 (b 2 subject of |

Nepal, or (c) a subject o Bhutan; or
{d) a Tibetan reluges who came
over {o India, before the 1st day of
January, 1962, with tha iniention of
petmanenlly settling in india: or |

1b) a person of Indiar, origin who has f

migrated 1o India 1or permanerntiy |
-satiling as defined in Rule 4 (1) {e)
of the Service Regulations

Provided that a persan belonging
to an category to Aany of the
calegories {b), (), (d)or {e) shall be a

perscn in whose favour a certificate of
eligibility has been issued by ihe
, Government.
17, | Are Governiment servants alghle Yes, it fulfls eligibiity onteria
; | £ ¥ : | preseribed  under Haryana  State
Poliution Control Board (Group A, B, C
and D) Service Regulations, 2021 and
' as amended from fime fo fime.
[ 18, [(a) A any vooassias Bove 5 maabess of F
| scieduled casto g ol br-ean viAich i+ not
BlegUEiely — gy ica.
3, how meny sre resenad [~
(I (1 'SCif.C-’jL!{i‘jf:“fE-@Z; - -~
& {ii) . Sched =3 Tringe: b
‘ (8 Oher b=zl riivlesses “¥aoias suchin | =
i be lelve! momomisos jszued by |
( Sovesamant irl, Tl ik
O AR g T e -
(iv) Economizel Wea™zr S2cion (EWS). { = |
: —_— et - 1
(b) Any vesarsio seser1or Br senviceman. - i
3 2 i I.
! {c) Any other wacenaiss renzeod for rkysical | - ;
L | hendioan, s e _ o
- :
gl
&

et el o i e

g
:
4
!
&
f
E
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&E{d} General Galegory Unresaned’ ~ T 59 -
F *‘*M—mn'mf—;—-—h_r"“?“-“—‘“‘—‘“_ T ’—"_"_"""‘""""—'“_"‘—“"'-‘__—"‘—'"
_J [e) Cuistarding Sparis Persons {SC). , -

119, I'Name of Officer of thé Deparment whom: | Member Secrelary, Haryana Siaig !
;. { Covermnment would like the Commissizn toinvite %o | Pollution Control Bozrg, C11, Secs, |
be present fossist them in en ol {UEpRCly. | Panchkulz o his tepresernitative.

4 ( Note- Tis suggestion. i D-batnade only in case | _
, of reeimen] 1o dechningl- Savices o techinicat | "

posis. g g™ & : F
Any oWEGFsWEM&EJE{ R
the above quastons. R Ry

e S S __H_ﬁ_*x___.__‘_..,_-________._.,_&-_ﬁ__,_mm___i

i Member Secretary
‘Dated:_} 7~ 5~7 }’ oo Haryana State Pollution Co atrol Board
Panchiula
-
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wﬁwﬁ . a":.‘méui hspobhes %ﬁ:}f;maaims;m
No. HSPCE/Estt /2021 QQ&{; | “ Duted: 7257‘3’971@3{
To | '

The Secretary,

Haryana Staff Selection Cammta.sm
Sector-2, Panchkula,

e Requisition ‘for. the Tecruitment of 92 Pom ot Junior Seientific
Ass;stant i @*{g rednia. f

Kindly refer .to the sgzbjar:t nﬁted above.

in this connection, | have been directed io inbinate that 02 pests of Senior
Stientific Assistarit (Generai-i2) have become vacant in Haryana State Polition Sonfrol
Board. The requisiiion duly filled in prescribed performa alongwith o copy of Haryana
State Follutisn Contro! Board Semce Regulations, 2021 is snclosed herewith fof
publication & selection of suitable candidates. However, earier requisition ¥ any sent fy

this office may be considered 2s withdrawn.

DARequisition format
g alongwith copy of Service Reaulat;enb, 2021
s
Szr;’i"f «fy‘_r&’*a
?‘ Superintetidént (Estt.)

for Member Secretary f/‘

B K

e

[T e AT SRRy [ 4




(1)
L@

3

HARYANA STAFF SELECTION COMMISSION

This form should be very carsfully filed, as # is sirctly in accordance with the information

supplied therein that the Commission will advertise the post (s).
Entries should be neatly made and any addiions and alierations therein should invariably be

altested by a compeient autho"lty

The form should be signed by the Administrative Secretary fo Govemment! Head of the

Depa{tment concemed at the end.

Requisition for the Recruitment of Candrdatas for Appointment to the post of Senior Sciantific
 Assistant in the Haryana State Poll ut;on Control Board, C-11, Sector-6, Panchkula.

.'1-

(a) Designation of the post
{b) Number of posts to be filled

Senior Scientific Assistant
02 {Two)

(a) Class & Service o which the post belongs
{Punjab), Volume-|, Part.

] service/ post.

(See Chapter XVI of the, Civil Seivices Rules |

{b) Whether there are any published.Rules for this

Board erub ‘C’ post.

15.01.2021 of Haryana Stale Pollution
Control Board (Group A, B, C & D)
Service Regulations, 2021 is attached.

Yes;"the copy of nofification dated

| {8) By whom the post is held or was-held & his age
and qualification;

{ (b) Whether the commission were mnsuhud on his
© appointment;

No. and dale of reference o the Commission
and of the letters reply,

| {d) If the answer fo (b) is in the negative, the
rgason - for which a referepce @ the
Commission was notmade; and

aisen.

| {e) ¥ the answer to (b) is in the affirmative. The |

{e} The nature of the vacancy and how it has

3 Whetter pemanent or lemporary? Permanent
_ (if temporary, period for which it will last).
1 3(A) | I the post is permanent, please siate:

| Vacant

Parmanent

b -

if the pust is. permanent p;ease state

{a) Whenilwas sanctioned;,

(b} The period {or which it has been sancmned

(c) Hrespective of the period of sanction how lopg
it is expected {o last and whether it is expected
{ o beetained on a permanent base eventually;
{d) By whom the postis held or was last held, and
| his age and qualification;

{e) Whether the Commission were consulted on
. his appoznﬁnent and/or filling of the post;

{f) If the answer to (&) is In the affimative, the
| number and date of the reference to the
; Commission and of the letter's reply; and

(g) If the answer fo (g) is in the negative; the
reasons for which a reference to the
Commission was not made.

NA. .

NA
N.A.

NA.
N.A.

N.A.

NA

{a) Whether pensionable or non-pensionable.

(b) 1f non-pensicnabie, will Govemnmerit servants in
. permanent empioyee be parmitted o retain their
I pensionary siatus?

Covered under New Pension Scheme
(NPS) issued by the Govermmeni of
Haryana vide Noftification No. 1/172004-
1/Pension daled 18.08.2008 and vids

| letler No. 30/3/2009/Acctt/HBPE (FT)

datad 18.03.2008 and amended from
fime 1o time.
N.A.

RO v < -




Period of Probation, If any:-
(a) Forcandidaies alre ady in Government sew.re
{b) For direct recruits. .

Can the appointment be terminated by notice? if
s0, on what condhion? -

| Two years
Two years

Yes, as per Haryana State Poliution |

-+ Control Board (Group A, B, C & D}

Employees Service Regulations, 2021
ant the amendmenis made from time
{o ime.

| {a) Dufies

{b) Place or places in which the officer (s} will be
requmd {o serve. :

Laboratory work

Anywhere in Haryana ar OQutside

Haryana, if required.

{a) For Direct Recruitment

(b) For persons already in Government service, if
' Govemment servants are eligible.

{c} Can higher initial pay be granted for speciaily

I thefimit

1 i .

wellqualified candidales if so, please spacify

When will seiected candsdate (S) be reguired to | Immeciately.
join? 1 - .
Scale of Pay:

FPL-06 (Rs. 35400/- - 112400/

Yes, if he fulfil eligibility condifions as
per HSPCB (Group A, B, C and D)
Service Regulations.

No

10.

higher time scales of pay, if it is des;rrd o siate
them.

Prospectus of bromotion 1o- higher posis or lo

As prescribed - under Haryana Stale

Pollution Control Board (Group A, B, €

angd D) Service Regulations, 2021 and .
as amended from time o time.

1.

»

Admi:ssib}ﬁty of the Berfeﬁts of coniributory
| Provident Fund:-
{a) Generzi Provident Furd

(b} Contribulory Provident Fund

NA.

As per New Pension Scheme (NPS)
issued by the Govemment of Haryana
vide MNofffication  No.  1/1/2004-
1/Pension daled 18.08.2008 and vide
letter No. 30/3/2009/Acc MBPE [FD)
dated 18.03.2009 and amendad from
fime fo ime.

Any special conr“easms such as rent-free

(a) Academic {If more than-one quanﬁ.abons are
presciibed, it should be sfated which is
consaderﬁd mos! tm‘pontnnt} :

{b) Training
{c) HirdiSanskrit qualifications

(d). (i) Experience
(i) State clearly whelher Ihe experience gamed

by the candidate after ‘acquiing the

_considaration

| '(e} Any nmer-quai'fﬂ;at:ioa.

b i
|

12. % No
quariers, fight, waler. s '
13 Will any special concessions be given o candidate | No y ik gl B &
of non-Asiztic domicile?
114, | Qualificafion requirert:~

M.Sc. in the Chermistry/ Environmental
Sciences (with degree in Science)f
Micro-Biology/ Biochemistry/
Biotechnology OR B.Sc. in first division
with one year experience in lhe lab
engaged in Environmental
Investigation, Testing or Analysis.

Hindi or Sanskrit as one of the subject
in Matric or higher education.
As menticned in Sr. Nc. 14 (a) above.

MO

“minimum basis quaificafion (s) presoribed |
against clau Je'\'af. “Sove i to e iaken inlo

=




™ {h Staté which of the above requirernenis wil be ! At (a) & (c} above. !
|| sticly adhered o . |
/1 /(g) Will equivalent qualification be sctepled” if 50, j Ne, strictly ss piescribed unger Col. }

|

egwuafents should be stdtzd. No. 14 above. ;
f _ it ’ s .
[1_ Agf»hm.ls.: (if any):- ~ € W /
‘s (i) Lower { 18ye /
o mE (i) Upper | 42 ema
i %.a) In case of a person belonging fo
: !

Scheduled Caste, Scheduled Tnbe,
Backward Class, Ex-serviceman,
Physically Handicapped, the upper
_ | age limit shall be such as
gsow g T 4 prescribed by the Government from
: ' time o time; and
‘h)..dn case of candidates possessing |
the requisite quelifications who are
gleady in  the service of
Government/ Board/ Corperalion,
the. upper age limit shall be such as
prescribed by the Govemment from
lime to time.

! _

. Exact date on wh:ch the age s ‘o be | The age shall be deterained on or
dntermincd = u A | before the first day of the moath next
. ; _ & ™| preceding the last date of submission
' of application to the Commission.

3. Whether any relexation is admissible for:

{i) Govemnment seivants As per Haryans Govemment Rules/
' ' instructions. -
{iy Otherwise suitabie candidates. As per Haryana Govemmeni Rules/
] pl instructions.
16. {a) Malionslity (please stale clearly whether {a) a citizen of india; or (b) 8 subject of
% citizens of the Indiz Union st eligibie). Nepal; or (¢) a subject of Bhutan; o
5 : RN (d) a Tibetan refugee who came
e E W = over fo India, before the 14 day of

January, 1962, with the intention of
“--permanenily seftling in India; or !

(b) Domicile condition if any, piescribed in the  [b)- a person of Indian ongin who has
miles applicable to the Service/post : ndgrated to India for permanently
seftiing as defined in Rule 4 (1) (g)
of the Service Regulations ~ =i

Provided ‘ihat 2 person .belonging to ;-
: any category to any of the categories |
i S - | (b), {©), {d) or (e) shall be a person in
whose favour a cerificate of eligibility
“has been issued by the Government.

1 17. | Are Govemment servants eligible. - Yes, it fulfils eligibiity criteria
: " ' prescribed  under Haryana  Stale
Poltution Control Board (Group A, B,C
and D) Service Regulations, 2021 and
the amendment made thereafter.

18. {a)  Are =~y vacancies reservad for members of

schedujcd caste clc. of ‘r-laryaru which is
not edequate’y resrbeanted in service.,

i 5o, how many are resenes - : P

1 ) SchediledCaste, -

(iiy Schedulea Tribes, : -

(i) Other backward ctasses declared as such ini -

the lefiers! memorandum issued Dy

Government from fime 1o tme. |

(iv) Special Backward Classes (SBC), L -

perrinl




(v} Economicgl Backward Persons in the |
Geerzl caste category {EBP).

{b) Any vacancies reserved for Ex-serviceman. .

w i

(€} Any vacancies rgseved for physical handizan. 3

(d) General category unreserved: _

02

(e) Qutslanding Sporis Persons (SC). |

8.

1 Government weuld like the Commissicn to invite to

1 of recruitment -0 technical” sewvices or technicat-

Name of Officer of the Depariment: whom

be present to assist them in an advisory capacity.
Note- This suggestion is to be made only in case

Member Secr&larym,ﬂ"h%f}gﬁg Siaie |
Pollution Control Board, C-11, Secb,
Panchkula or his representiative.

;
i
|

posts. . g
Any other condition or quali_ﬁcations'mt covered by | Nil
the above questions. : '
" . I g . /-
R Lt Fo
. o -Member Secrafary
Dated; W-of=2) o Haryana State Poliution Cgnirol Board -
' > ; Panchkul? 1
\ i
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. HARYANA STATE POQLLUTION CONTROL BOARD
wmw? C-14, SECTOR &, PANCHKULA
T e E-mail: hspobents H.com
m*u% mzi prbestiQamail.com
No. HSPCBESHI22Y ROl 45 Dated: | -3 - =l |
To ‘ |
Tha Secretary, ™
Haryana Staff Sefection Gommission,
Sector-2, Panchiula,
Sub: Requisition for the recruitment of 10 -posts of Junior Scientific

Assistant.

Kindiy refat to the subject noted above.

in this -con}’;ecﬁ'bﬂ, I I';avé been directed to ‘ntimate that 10 posts of Junior
Scientific Assie:t.ant (SC-1, BC'B-1, EWS-1, ESM Gen‘i ESM 8C-1, ESM BCA-1 and
General-4; have become vacént in Haryana State Poitution Coniral Esard, The requisition
duly filed in. prescribed performa alongvé?ih a copy of Haryana State Péﬁui}un conirol
Board Service Regu!aﬁéns, 2021“ ié enclosed herewith for. publication & ée!ec:tion of
suitabie t:-.:,-m-:iidat;'as. H'owev.ér, earlier rav,uis?tioh if-any sent hy ths crﬂc&n may be
considered as withdrawn,

DAIRec wisiloy format
slongwith copy of Sorvice Regulations, 2074

il
‘:“'#g“.é%?f‘ﬁ-ﬁgj‘-‘jﬂ
(7 Superintendent (Fsit)
" for Member Secretafytp g

- ;{/(L__./’/‘

Dt i e e .d 0 ':X
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HARYANA STAFF.SELECTION COMMISSION

{1y This ferrn should be very carefully filed, as it is stricty in accordance with the information
supplied therein that the Commission will advertise the post {s).

{2)  Eniries should be neally made and any additions and aiterations therein should invariabiy be

altested by a competent authosity. _

; The form should be s.gned by the Administative Secietory 1o Government! Head of the

g : Depaitment concegmed at'the _gnd,

Requisition for the Recruitment of Candidates for Appointmant to the post of Junior Scientific
Assistant in the Haryana State Pollution Control Board, C-11, Sector-6, Pancikula.

%

- (8) Designation of the post ' Junior Scientific Assistant

{b) Number of posis to be filled 10 (Ten)

2 {a) Cless & Service to which the post belongs | Board Group 'C’ post.
(See Chapier XV of the Civil Services Rules
(Punjab), Volume-h, Part-|. - :

{b) Whether there are any pubhshec’ Rules for this | Yes, the copy of nofification dated
service/post. . .- « | 15.01.2021 of Haryana State Pollution

' Contro! Board (Group A, B, ¢ & D) |

j ol Service Regulations, 2021 is attached. ;

3. Whisther permanent or temporary? Permanent
{if temporary, period for which it will lasf). '

3{A) ] ifihe postis permanent, piease siate:
| (a) By whom the p postis neld or was heid & his age | Vacant

! and gualification;

|

f

(b) Whether the commission were consulted on hig | -
appointment;
{c) If the answer fo (b) is in the-affirmative. The | -
Ne. and dafe of refersiice to the Commission |
‘and of the letter's reply; -y
(d} If the answer o (b) is in the negative, the | —
l reasen  for which & reference to  the '
i Commission was not made; and
(e) The nature of the vacancy and nuw it has | Pemmanen;
arisen.
3{B) g If the post'is temporary, please state:

o 1

a) When it was sanciioned; | NA.
b) The period for which it has been sanctioned: NA,
c) Irespective of the.period of sanction how jong | NA.
itis expected to last and whether it is expected
i tobe retained on a permanent base eventually,
.!(d) By whom the post is held or was last held, and | N.A.
L his age and qualification;
!
f
|

1 0 o s i

e) Whether the Commissich were consulied oa | NA.
his appointment and/or fi iimg of the past;

f) I the answer to (¢} is in the affirmative, the | N.A.
number and date of the reference to the
Commission and of the letter's reply; and

(o) if the answer fo (e) is in the negative; the | N.A.

reasons  fof which a- refererce to  the

Commission was no "nddeA i

4. {a) Whether pensionable or nm~pen510nablr-' Covered under New Pension Scheme
r ' {NPS) issued by the Government of
g ' Haryana vide Notification No. 1/1/2004-

‘ “ = 1/Pension dated 18.08.2008 and vide

ietler No. 30/3/2009/Accti/HBPE (FD)
dated 183 03 2009 and amended from
time {o tm i

b} if non-pensiohable, wi! Govemnment servanis i’ | MA.
permanent empioyse be penm‘ted to retain their | |
pensionary status?

[ e e e e iy

S -




r i

5. | Perod of Probation, if any:-
(8} For candidates alreadyin Govermment service. Tuo years
b} For direct recruits. Two years
i 8. ! Lan the appmmf(nefﬁ be terminaled by nofine? ¥ | Yes, as rer Heryana State Pollution -
| 0. on what condition” Control Bours (Group A, B, C & D)
] ; cmployses Service Regulations, 2021
| | and the amendmenis made from fime |
) to fime.
7, () Duties _ Laboratory work,
(b} Place: or places in which the officer (s) will be | Anywhere in Haryana or Outside
J required fo serve. _ Haryana, if required.
%J 8 When will selecied candidals (S (S) be required to | Immediately.
1 join? , |
19 Scale of Pay:
| (3) For Direct Recnjtment FPL-05 {Rs. 35400)- - 1124001)
(b) For persons alieady in Government service, .;f Yes, if he fulfill eligibility conditions as
Government servanis are eligible. per HSPCB (Group A, 8. C and D)
. sevice Regulations, 2021.
{e} Can htgher initial pay be gmnied for specially | He
weil-qualified candidates if so, please specify ]!
the fimit.
10. | Prospectus of promotion to higher posts or fo | As prescibed under Haryana Siate
| nigher ime scales of pay, if if is desired 1o staie Pollution Contro! Board {Group A, B, C -
them. and D) Service Regulations, 2021 and -
| as amended from time to tme.
11. Admissibility of the Beneﬁts of u:srttrbu;ory | .
Provident Fund:- S
{a) General Provident Fund | N
(b} Contributory Provident Fund As per New Pension Scheme (NPS)
issued by the Government of Haryana |
. vide Noftification No.  1/i/2004-
f 1/Pension dated 18.08.2008 and vide
: fetter No. 30/3/2008/Acctl/HBPE {FD)
| dated 18.03.2009 and amendad from
" ; time to time.
(12, | Any special concessions, such s rent-free | Na.
: quariers, light, water.
{13, | Will any special concessions be given trJ candidaie | No
of non-Asiatic domicile? ol - e 83
" 114, | Qualification required:-

;EJ 2y other i i ’
1) State which of the above requrem*—rzs will be | At

(a) Acacemic (if more than one qualilications are
prescibed, it should be stated which is
considered most impartant).

ib} Training

-

[c) HindiSanskrit qualifications

€) () Experience

(ii) Stats clearly whether the experience gained
by the caendidale afler acquiring the
minimum basis qualification (s) prescribed
against clause (a 3) above is to be taken infc
considerafion.

=

strictly adhered fo.

@) Will equivaleni qumrfr:.,azionhe accepid? i so,

eguwalents should be slated

| Ne ,-
(a) & (c) abuvs. _ %

| No. 44 abova.
e |

B.Sc. first division with Chemistry as
one of the subject.

Hindi or Sanskrit as one of the subject
iMatric or higher education.

Mo,

ﬁ

i No, smcﬂy a8 prescribed undsr Col,

b
gﬁx

]
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15.

. Agedimits (if any)-
b (i) Lower
(ii) Upper

n case of a person belonging fo
Sui‘.;:iuiarj Casle, Scheduled Tribe,
Backward Class, BEx-zerviceman,
Physically handicapped, the upper
age fmit shal be such as
prescribed by the Government from
time to time; and

(b)._In case of candidales possessing

‘aiready in the service of

the upper age fimit shall be such as
prescrived by the Government from
fime {o time.

the requisite qualifications who are |

Governmeant! Board/ Corporation,

2. Exact date on whwh the agu is o be
de*evmred 4

;8

‘B, Whether any relaxation is admissible for.
) - Govemment servanis

(i) Ctherwise suitable candidates.

The age shall be determined on or
before lhe dirst day of the month next
praceding the last date of submission
of application fo the Commission.

insfructions.
As per Haryana C‘overnmt:r:t Huies;
instructions.

As per Haryana Govemmeni Rules/ |

18.

j[a} Naﬁo?fality {please state clearly whether
titizens of the India Union are eligible).

e

{o) Domicile condition i ey, prescrbed in the
riiies applicabie to the Service/post

Nepal: or (c) a subject of Bhutan; or

cver fo India, before fhe ¥ day of
permanently settfing in India; or

(b) - a perzon of indian origin who has
migrated fo india for permanently
settling as defined in Rule 4 (1) {g)
of the Service Bequdations.

to any calegory
categories (b), (¢), {d) or (&) shall be &
parson in whose favour a cerfificate of
eligibility has been issved by the
Government.

[a) a citizen of India; or (b} a subject of
(¢) a Tibetan refugee who came

__January, 196“2 with the inteniion of |

Providad thet 2 person belonging |
o any of the

{49,

| Are Government servants eligible.

Yes, it fulfis eligibifity
prescribed  under Haryana  State
Pollution Conirol Board {Group A, B, C
and D) Service Regulations, 2021 and
the amendment made thersaiier.

criteria

18.

[a) Are any vacancies reserved for members of
scheduled casta etc. of Haryana which is nat
| adequately represeniet in service.

1f s0, how many are resenvid or-

() Scheduled Casie: 01

(i) Scheduled Tribes; : e -

i) Other backward classes daclared as sich in BC-B-01
the lettersi memorandum iesusd By |
Boverament from time fo time. "

(iv) Zconomical Weaker Section (EWS). 01

{b) Any vacancies reserved for Ex-s&wif‘eman

03 ESH (01-3C, 01-BCA & 01 Gen.)

{c} Any vacanties rest‘*rved for phvsw—al handicap.

{d) General category unreserved.

04

(e) Ouistending Sports Persors (8C). 3




Name of Ofiicer of the , Deparlment wnom |
Coveinment would like the Commission 10 invile 10
| be presant 1o assist them ir: an advisory capacity.
Mote- This suggestion is 1o be made oniy In case
of recruitment fo technical serviver o mChiicdl

posts. ;

Any other condition or quaiiications riot novered by |

Momber Secrelary, Haryana State
Pollution Controi Board, £-11, Sec-b,
Parchiula or his representative.

the above quastions.

ijw’ =

WMember Secratary

Haryana State Poflution C(Ztroi Board

Panchkula 4~
{

i

e, ey

i Y e Yt




Requisition Form

Department Name

Designation of the post

Class & service to which
the post belongs

Provide e link for service
v IS On Lépartment's
website or upload here
(Signed and Stamped copy
to be uploaded/attached)

Job Description
Scale of pay

(a) For direct recruits

(b) For persons already in
Government service, if
Government servants are
eligible

() Can higher initial pay
be granted for specially
well-qualified candidates?
if so, please specify the
limit

Qualification

Academic. (If more than
one qualifications are
prescribed, it should be
stated which is considered
to be most important )

I———L o

Hindi gualification

State clearly whether the
experience gained by a
candidate after acquiring

~ the minimum basic
qualification (s) prescribed
against clause (a) above is
to be taken into
consideration

Any other qualifications

Age-limit

Lower (in Years)

Haryana State Pollution
Control Board

Junior Environmental
Engineer

Group-C

serviceREQ-1388.pdf

FPL-06 (R5.35400-112400)

Yes

No

Three years Diploma in first
division in Chvil/
chemical/Environmental
Engineering

hindi/cans«rit upto
matriculation as one of the
subject

No

NO

_{'l‘:';_,»,. ( "

User ID

Number of posts to be
filled

Whether there are any
published Rules for this
service/post?

Whether post is
permanent or
temporary?

Will any special
concessions be given to
a candidate of non-
Asiatic domicile ?

Training

Experience (in years)

Will equivalent
qualifications be
accepted? If so,
equivalents should be
stated

State which of the
above requirements will
be strictly adhered.

Upper {in Years)

—Veo

hspcbho@gmail.com

24

Yes

Permanent

No

Na

HARYANA

b —-




Exact date onwhich the
age is to be determined

Whether any relaxation is admissible for.

{i} Govarnment servants Mo

—Me ) -

Are Government
servants eligible?

(ii} Otherwise suitacls
candidates

Total Vacancies and vertical/horizontal reservation as per state policy
ESP (3% of Group B, 3% of Group C and 10% of Group D} 35 per instruction No. 22/10/2213-1GSH dated 30.04.2019

Category

GENERAL

5E

BCA

BCB

EWS

24

Total

Blindness and
lgw vision -

PWD (4% of Total
Seats) The
computation of
4% reservation is
on the basis of
total no of posts
in the cadre
minus existing
strength of PwD
(Person with
Disability)

Total

Deaf and hard
of hearing -

NonESMESP

locomaotor
disability
inctuding cerebral
palsy, leprosy
cured, dwarfism,
acid attack
victims and
muscular
dystrophy -

Yas

ESM ESP

autism, intellectual
disability, specific learning
disability and mental iliness
AND

multiple disabilities from
amengst person under all
clauses including deaf-
blindness in the posts
identified for each
disabilities -

Naote: If the posts are not identfied, no need to fill up the column of bifurcation.

Name of officer of the
Department wham
Government would like
the Commission to invite
to be present to assist
them in an advisory
capacity.

Phone Number of Nodal
Officer

216849317

Sh. Sandeep Sharma

Cancel

Name of Nodal Cfficer

Any other condition or

gualification net
covered by the above
questions.

Print

Sn. Sandeep Sharma

: L

(Sandeep
Superinisnes
HSPCB, G

ma)
‘A (E-Sﬂ-t‘ ]
Sac-6, PKL




gy ] thh{ -} g ;3}’2»

LF

wemmsmmen. HARYANA S‘TATE POLLUTION' CONTROL BOARD

___w =M C-11, SECTOR 8, PANCHKULA
'ﬁd:ggy E-mails hsgr?estt@gmaxi.aam
No- HSPCBiEstzn2y R 44 57 Dated: /r_@’/a&‘/’ 2900
To e ' |
The Secretary,

Haryana Staff Sel lection Commission,
Seclor-2, Panchkula,

Sub: Requisitior_l for the recrui_tmgqt of 02 posts of Accountant, -

Kindly refer to-the subject noted abové.

M In this connecﬁcm ["have been directed fo mﬁmate that 02 posts of Accountant
( | (General-02) have become vacant in Haryana Stafe Pollution Control Board., Tha
requisitien duly filled in prescnbed performa alongwith a copy of Haryana Sta{e Polliztion

Control Board Serwce Reguiations, 2021 is enciosed herewith for publication & qPiECtan

of suitable Candidates. However eadzer reqms:tm if any sent by this office may be

considered as wi thdrawn.

DNRaquasmon fwmnt akongwdth : ,
copy of Service Regulations, 2021 : o
3 -i ' Eg Shaoni?
Superintenden {Estt.) ?
{,»f fer Member Secreaary ﬁ('i

A

R | Yy'q

2f
i

i A et L e



HARYANA STAFF "ELECTION COMMISSION

{1} This form shouid be very carsfully fifled, as ;t 18 strictly in accordance with the information
, supplied therein that the Commissicr will adveriise the post {s).
. ; (2)  Enfries should be neatly made and any additions and alterafions therein should invariably be
' attested by a competent authority. ! &
{3) The form should be signed by the Acministrative Secretary to Covemnment/ Head of the
Department concemed at the end.

Requisition for the Recruitment of Candidates for Appointment fo ihe post of Accountant in the
Haryana State Pollution Control Board, C-11, Sec lor-6, Panchkuia.

1. 1(a) Designation of the post Accountant
1 {b) Number of posts to be filled 02 (Twa)

2 () Class & Service to which-the pest belongs | Board Group ‘C’ post.,
(See Chapter XV! of the Civil Services Rules

. - {Punjab), Yolume-l, Part-l, L
| (b) Whether there are any publlshed Rules for this Yes, the copy of nofification dated
service/ post. _ 16.01.2021 of Haryanz State Poﬁutior

| Control Board {Group A, B, C & D)
E Service Regulations, 2021 i s aftached.

3. | Whether permanent or temporary? Permanent
(if temporary, period for which it will last). :

3(A) | If the pestis permanent, piease state:
(a) By whom e post is hield or was heid & his age | vacant
" - and qualification; _ -
: (b} Whether the commission were consulled on his | —
appointment; ‘ ‘
{c) If the answer o (b) is in the affirmative: The | —
No. and date of reference to the Commission
and of the letter's reply; .
{d) If the answer to (b} is in the negative, the | —
reason for which a reference fo the

s 113 Commission was not made; and :
: (e} The naturg of the vacancy and how it has | Permanent
arisen,
| 3(B) | if the post is psmanent, please siate: ek
(8) When it was sanclioned; - NA,

b) The period for which it has been sanctioned; NA.
fc) lrespective of the pariod of sanction how long | N.A.
itis expected 1o last and whether i is expected
to be retained on a permanent base eventually;
{d) By whom the post is held or was last held, and | N.A.
_ his age and qualification;
(e] Whether the Commission were consuited on | NA.
" his appointment and/gr filling of the post;
[1)- If the answer fo (e) is in the affirmative, the | N.A.
| number and date of the refersnce to the
Commission and of the letter’s reply; and :
(g) If the answer to (e)iis in the negative; the | N.A.
{ reasons for which a wrferee © the |
Commission was not made.

4. {a) Whether pensionable or non-pensionable. Covered under New Pension Scheme
) (NFS) issued by the Govemment of
Haryana vide Noification No. 1/1/2004-

§ | 1/Pension dated 18.08.2008 and vide
¥ : : _ 1 letter No. 30/3/2009/Accit. HBPE (FD)
- [ dated 18.03.2008 and amended from |
| time 1o fime.
(b) if nori-pensionable, will Government servants in | NA.
permanent employee be permitied 1o retain thelr k
¥
;?V

i | pensionary stafus?




| Period of Probation, if any:-
() Forcandidates already in Governmert service,
b) -For direct recryits.

Two years
Two years

Can the appointment be termin a*v“‘ by notioe? 1i
s0, on what condition?

Yes, as per Haryana Stale Poliution
Control Board (Group A, B, C & D)
Employees Service Regulations, 2021
and the amendments made from time
{o time.

{a) Duties

To maintain pay bills, pay fixation,

pension, impresi, balance sheet,
budget, cash book elc. And other |
miscellaneous  worke related  fo
accounts.
(b} Place or piaces in whieh. the o‘ﬁcer () will be | Anywhere in Haryana or Quiside
: reqmred 10 serve. ‘ Haryana, if requireg.
8. |When will selected candidale (3] be requred o immediately.
' join? -
B Scale of Pay: i
{a) For Direct Recruitment FPL-06 (Rs. 35400/- - 1124001
{b) For persons aiready in Government service, if Yes, if he fuifili eligibility conditions as
Government servants are efigible. | per HSPCB (Group A, B, C and.D)
Service Regulations. E
| (¢) Can higher jnitial pay be granted for specially, | No
| well-qualified candidates i so, please specify
,' the limit.
10. Pmspecms of promation to hjgher posts or fo | As prescribed under Haryana Stale
: higher time scales of pay, ¥ it is desired to state Pollution Control Board {Group A, B, C
them, and D) Service Regulations.
[ 11 | Admissbility of the Benefils of contributory 5 '
-' { Provident Fund- i
fa} General Provident Fund NA.
(b} Contabulory Provident Fund: ~ _.j As per New Pension Scheme
"+ |12 |Any special concessions, such as renifree | No_ W
4 quarters, light, water. - |
{ 13. | Will any special concessions begwan to candidate | No -
{ - |«fnon-Asiatic domicile?
ETINE l’"udhﬁca’uon required:-

Academic {if more than one qualmrat:ms are
prescribed, it should be stated which is
considered most =impoﬁawt)

Training .

Hindu’Sanbknt qualifications

i) 4) -Expeﬁence

(i) State clearly whether the experience gained
by the candidate after acquiing the
minimum basis qualification (s) presoribed
against clause (a) above is to be lgken info
consideration,

experience gained by a candidate after ucqumng
the minimum basic qua_iﬂczﬁf‘ﬂ s) prescribed
against (a) wil only be by the |
Commission.

(e} Any other guafificetion.

i

g

.\.L,_

courtsd

- striclly aghered to.’

equivaients should be-staied.

Note: if no reply is given lo {i) above the ‘

division with 02 vears exparience in
Commercial Accounfing.

{ No

Hindi or Sanskrit as one of the subject
in Mairic or higher education

Yes, as specified in Sr. No. 14 (g)
above.

As per provision of Recruitment Rule.

|

Will equivalent qualification be accepled? if 59, ,

No

State which of the above requiremenis wﬂl be | At (a) & {c) above.

No, sirictly as prescribed under Col.
No. 14 above.

M.Com. second division or B.Com first |

év




Age-iimits {if any)-
’ (i) 1ower
‘ {ii) Upper
J

2. Exact dale
de{ermineﬁ,

on which tie_age is i be

8. Whether any relaxation is admissible for;
(i) - Govermnment servanis
(i} Otherwise suitzble candidates.

18 years
42 years

fa) In case of a person belonging to

Scheduled Caste, Scheduled Tribe,
Backward Class, Ex-servicesnan,

age 'mit shall be such as
prescribed by the Government from
time to ime; and
"in case of candidates possessing
the requisite qualifications who are
. aready in  the senice of
Government! Board/ Corporation,
the upper age limit shall be such as
prescribed by the Govemnment from
time Io time.

before the first day of the monih next
preceding the last date of submission
alapplication to the Commiission.

| As per Hatyans Govemment Rules.
As per Haryana Govemment Rules.

Fhysically Handicappad, the upper |

The age shall be defermined on or |

16.

|

|

}(a) Nafionality {plezse staie clearly wheiher
cliizens of the India Union are eligible).

| 3

{a) A citizen of India; or (b) 2 subject of
Nepal; or () & subject of Bhutan; or
(d} a Tibelan refuges who came
over to India, beicre the 1% day of
January, 1562, with the inlention of
cermanently seifling in india; or

o}} Domicile condiion 1 any, prescribed in the
fules applicable to the Service/post

»

}

(6)
-migrated o India for pemanently
seltiing as defined in Rule 4 (1) (e)
of the Service Regulation | .+

Provided that a person belonging to
any category lo any of the calegories
(b), (). (d) or (e) shall be 2 person in
whose favour a ceriificate of eligibility
has been issued by the Covernment.

Are Coveinment servanis eligible, -

Yes, it fulfils eligibility
piescribed  under Haryana Slate
Poliution Controt Board (Group A, 8, C
and ) Service Regulations, 2021 and
the amendment made thereafter.

a person of Indian origin who has

criteria

RED)

(a) Are any vocances feservad for membars of
scheduled casle. eic. of Haryana which'is not
- adequately reprasented in s37vice. :

if s0, how many. are resorved for-

{ij Schedu'eg Caste; "
i) Scheduled Tribzs; .

the leftery memerasdum  issusd by
Government from bme (o e,

(i} Other heckward classes declared ss suchin | —

|

(i) Krozid Clasass (SEC).
{v) Econpmics -Sotiward Persons i the

General caste ciagovy (EBP).

(b) Any vecancies reserved for Ex-servicomen.

(c) Anyvacanaciss reserved for physical hancicap.

{d) General ca'sgory ynreseived.

(e) Outstanding Sporls Peizors {SC).

1 el
53
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19. [ Name of Officer of the Departmeni wnom | Member Secrefary, Haryana Staie |
Government weuld like the Commission™to invite 1o | Pollution Control Soard, C-11, Secd,
be prasent 1o assist them in an advisory capacity. Pancnkula or his represeniative.

Note- This suggesiion is lo be made corly in case
| of recruitment to technical sarvicesT or tachricel

POSS. o
20. | Any other condition or qualifications not coverad by | Nil
| the above quastions. - : :
' T Member Seczctary
Dated:_]2-854] . Haryana State Pollution Control Board

F’anchkuiy’]___
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. HARYANA STATE POLLUTION CONTROL BOARD

%@ C-11, SECTOR 6, PANCHKULA
i\‘# E-mail: hspcbestt@gmail.com
No. HSPCBJEstt.2021/ 24243 | . bated: | Z- g_Qan
To
The Secretary,

Haryana Staff Selection Commission,
Sector-2, Panchkula.

Sub: Requisition for the recruitment of 01 post of Junior Scale Stenographer.

Kindly refer to the subject noted above.

In this connection, | have been directed to intimate that 01 post of Junior Scale

Stenographer (General-01) has become vacant in Haryana State Pollution Contro! Board.

- The requisition duly filled in prescribed performa alongwith a copy of Haryana State

Pollution Control Board Service Regulations, 2021 is encloseu herewith for publication &
selection of suitable candidates. However, earlier requisition if any sent by this office may

be considered as withdrawn.

DA/Requisition format

alongwith copy of Service Reguiations, 2021 ’ —/"g‘r
| SupeﬁnienZenif‘ (Estt.)

%ﬁr Member Secretaryy

: Bitmtasiiierian teiter, A OTX

[ s e R,




- HARYANA STAFF SELECTION COMMISSION

This form should be very carefully filled, as it is strictiy-in sccordance with the information
supplied therein that the Commission will advertise the post (s).

Entries should be neatly made and any additions and alterations therein should invariably be
attested by a competent authority

The form should be signed by the Administrative Secretary to Govemment/ Head of the
Department concermned at the end.

Requisition for the Recruitment of Candidates for Appointment to the post of Junior Scale
Stenographer in the Haryana State Pollution Control Board, C-11, Sector-6, Panchkula.

1. (a) Designation of the post Junior Scale Stenographer
(b) Number of posts to be filled 01 (One)
2 {a) Class & Service to which the post belongs | Boand Group C’ post.
(See Chapter XVI of the Civil Services Rules
{Punjab), Volume-i, Part-. '
(b) Whether there are any published Rules for this | Yes. the copy of notification dated
service/ post. 15.01.2021 of Haryana State Pollution
Control Board (Group A, B, C & D)
- Service Regulations, 2021 is attached.
3 Whether permanent of temporary? + | Permanent
(if temporary, peried for which it will last).
3{A) | If the postis permanent, please stae:
(a) By whom the post is held or was held & his age | N.A.
and quatification; '
(b) Whether the commission were consulied on his | NA.
appointment, f
(c) If the answer to (b) is in the affirmalive. The NA.
No. and date of reference fo the Commission
and of the letter's reply; .
{d) If the answer to (b}.is in the negative, the | N.A.
reason for which a reference 1o the
Commission was not made; and >
(€) The nature of the vacancy and how it has Permanent
arisen. i
3(B) | If the post is temporary, please slaté: N.A.
© (&) When it was sanctioned;
(b) The period for which it has been sanctioned; N.A.
(c) lrrespective of the pariod of sanction how long | N.A.
it is expected to Jast and whether if is expected
I o be retained on & parmanent base eventually; -
fd) By whom the post is held cr was last held, and | N.A.
his age and gualification; 1 a
[e) Whether the Commission were consulted on | NA.
his appoiniment and/or filling of the post, I
I I the answer to () is in the affirmative, the | N.A.
number and date of the reference to the |
Commission and of the letter's reply; and
(g) If the answer fo (e) is in the negalive; the | N.A.
reasons for which a reference to the
Commission was not made.”
4, . {a) Whether pensionable or non-pensionabie. Covered under New Pension Scheme
“F{NPS) issued by the Govemment of
Haryana vide Notification No. 1/1/2004-

1/Pension dated 18.08.2008 and vide
| je'ter No. 30/3/2009/Acctt [HBPE (FD)
| dated 18.03.2009 and amended Tom

! time to tims. "

[b) If non-pensianable, will ¢ o ainment sarvants in | N.A.

permanent cmpluyes b2 ennided 1o retan thir |
pensicnary staius? .

A
f




() Aczd .vwe {n mo® Oan crullifications are
preseived, it naostd oo clisd which is

B B0 LB LG

(b)
[c)

(d)

f Frciitop <]
Hindi/Szskrt cualil, > b3

(1) Expenerice

(i) State clearly whe'her the
. by the candl'sle
! iy “

gxperience gained
aculiring - the

Lo
al .gv

M sl

-
fip

,‘L«”J';; fs; p;:SGFibﬁd I
e i Ponken i

3 Period of Probation, if any:~ -
(a) Forcandidates already in Government service. | Two years
{b) For direct recruits. Two years
6. Can the appointment be terminated by notice? If | Yes, as per Haryana State Pollufion
50, on what condition? Conirol Board (Group A, B, C & D)
Employees Service Regulations, 2021
and the amendments ‘made from time
fo time.
1. (@) Duties { Typing, - dictation and - other work
i assigned by the authority.
(b) Place or places in which the officer (s) will be | Anywhere in Haryana or Oulside
_ required fo serve. j Haryana, if required.
8. | When will selected candidate (S) be required fo Immediately.
join?
- Scale of Pay: :
(a) For Direct Recruitment FPL-04 (Rs. 25500 - 81100)
| (b) For persons already in Government service, if | Yes, if he fulfil eligibility conditions as
Government servanis are eligible. per HSPCB (Group A, B, C and D)
Service Regulations, 2021.
{c) Can higher initial pay be granled for specially | No
well-qualifitd cancidates if so, please specify
- the limit.
10. | Admissibifity of the Benelits of:- ,
(a) General Provident Fund L NA. -
{b) Contributory Provident Fund ks per New Pension Scheme (NPS)
! | issued by the Government of Haryana
: vide Nofification WNo.  1/1/2004- |
i’ . 1/Pension dated 18.08.2008 and vide
: letter No. 30/3/2009/Accit/HBPE (FD)
dated 18.03.2009 and amended from
2 9 .| time 1o time.
11. | Any special concessions, such as rentfree | No
| guarters, light, water.
12. | Prospectus of promotion to higher posts or to | As prescribed under Haryana State
higher time scales of pay, if it is desired to siate | Poliution Control Board (Group A, B, C
_ £ and D) Service Regulations, 2021. |
13. | Will any _, zcis! concessions bz oiven 12 candidate | No ‘
of non-£. ~clis = =ig ”
14. | Quaiifice 9 reavicad:-

b

B, L acroiad? I 6, | No, strictly
: ' | No. 14 above. i

i 1042 _
it English Shorthand at a speed ofi
00 words per minute and

| transcription at a speed of 20 words

| per minute and Hindi Shorthard at |
a speed of 80 words per minite and |
transcription at a speed of 15 words |
per minute ad mistaxes should not
ciiceed 4%.

Hindi or Sanskrit as one of the subject
in Matric or higher education.

Ne.

{ N2 _ |
*Lanants will be | At(a) & (cj above. . i

&5

rrsscribed uncer Col

o

i




| 15. [ 1. Age-limits (if any}- . 2 i |
' {i) Lower* . ' © | 18 years
(i) Upper | 42 years
: (a-) in case of a person belonging to
Scheduled Caste, Scheduled Tribe,
Backward Class, Ex-serviceman,
Physically Handicapped, the upper
age limit shall be such as
prescribed by the Government from
time to time; and .
) (b) In case of candidates possessing
5 R : ! ‘he requisite qualifications who are
| a5 . aready ~in  the service of |
i~ Government/ Board/ Corporation,
the upper age limit shall be such as
prescribed by the Government from

time to time.
5. 2. Exact dale on uhr‘w e age s to be | The age shall be determined on or
determined. before the first day of the month next

| preceding the last date of submission

' of application to the Commission.
h 8. Whether any relaxation is admissible for:

{i) Government servanis As per Haryana Government Rules/
+pstructions.
(i) Othervise suilable cond'dates. As per Haryana Govemment Rules/
instructions. v
8. fa) Nationality [piease stats clearly whether [a) a citizen of India; or {b) a subject of
citizens of thec adia Union e eligibie). Nepal; or (¢} a subject of Bhytan: or

(d) a Tibetan refugee who came
over fo indig, before the 1 day of
January, 1962, with the intention of r
permanently settling in India: or

(b) Domicile condition ii &y, prescribed in the (b) a person of Indian origin who has
rules anplicable to the Son 28.post -~- migrated fo India for permanently
' setlling as defined in Rule 4 (1) (e),
of the Service Regulations :

Provided that a person belonging
lo any calegory fo any of the
categories (b), (c), (d) or (e) shall be a

. : ' person in whose favour a certificat. .
! eligibili- 1> Leen issued by the

. - -+ Goverament.
17. | Are Government servenis clgiaic. Yes, it fulfils eligibility criteria |

prescribed under " Haryana Siate
Pollution Controf Board (CGreup A, B, C
and D) Service Regulations, 2021 and
as amended from time to time.

18, | (a) Are any vacanciss rsssvit or members of
scheauled casis gic of Harvmna uhizh is ot |
edequately reomessnisd 1 saivca. [

If 50, how MMy L7 (28071 .':-r~ . 1 -

@ Schaduld Cotte; '

) Stihedu'ﬂd'ﬂ:‘:a;

(i) Othzrbacier classzr geclared =2 such m -
ihe Im;r. o memeInnun  izsucd by

| Governinest 1o s o e, _’

| (iv) Eceoaomica! Vazter Section (EWS). F e

(b} Arv vacancies i aszred for Bx-servicaman. T -

- (c) Any oler J&CEHUIH 'f.::err"' for ph y’afCEIr -
| | hEﬂdiCc"i" i L J. E

i ) %




(d) General cafegbry Unreserved, |01 i
(¢) Outstanding Sparts Persers (SC1. - ]
9. | Name of Ofiicer o the Denattment whom Member Secretary, Haryana State

Government weuid like the Commissicn to invite to Pollution Control Board, C-11, Sec-6, |

be present to assist them in an advisery capacity. | Panchkula or his representative, 4'

Note- This suggasticr. i§ 13 e made only ir case
of recruitment to technical services or technical |

|

. L posis. : ! ' [
I

: - |

_ l

20. | Any other condition or qualifications not coverad by | Ni

| the above questions. - f
ot
" \G'-"d
| 4y - \Hé
Member Secretary
Dated:; " 7 o52/ ; Haryana State Pollution Control Board
; F’anchkulay_/
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g ~——— HARYANA STATE POLLUTION CONTROL BOARD
% - C-11, SECTOR 6, PANCHKULA
’ P e E-mail: hspcbestt@gmail.com
=D P 1<)
No. HSPCBIEstt. 2021/ R4 43 . Dated: | §-%-Rom |
To -
The Secretary,
Haryana Staff Selection Commission,
Sector-2, Panchkula.
- Sub: Requisition for the recruitment of 05 posts of Steno-Typist.

Kindly refe, to the subject noted above,
In this cornection, | have been directed to initimate that 05 posts of Steno-
Typist (SC-1, EWS-1, ESM Gen-1 and General-2) have o wioud i Haryana State
F;oiluﬁqn Control Board. The requisition duly filled in prescribed performa alongwith a
~ copy of Haryana State Pollution Control Board Service Regulations, 2021 is enclosad
herewith for publication & selection of éuitat-i’e candidates. However, earlier requisition if
any sent by this office may be considered as withdrawn.

DA/Requisition format

* alongwith copy of Service Regulations, 2021 M«f ; ey
i praf Sors’
Superintendent (Estt.}
for Member Secretary L

Bt e ima.dOCK




HARYANA STAFF SELECTION COMMISSION

This form should be very carefully filled, as it is strictly in accordance with the information
supplied therein that the Commission will advertise the post (s).

Entries should be neally made and any additions and alterations therein should mvanabiy be
attesied by a competent authority.

The form should be signed by the Administrative Secretary to Government/ Head of the
Department concerned at the end. -

g
(@)
(3)

Requisition for the Recruitment of Candidates for Appointment fo the post of Steno-Typist in the
' Haryana State Pollution Control Board, C-11, Sector-8, Panchkula.

11 | (8) Designation of the post Steno-Typist (English and Hindi both
_ | languages)
(b} Number of posts to be filled 05 (Five)
2. (a) Class & Service to which the post belongs | Board Group ‘'C' post.
Bt (See Chapter XVI of theé' Civil Services Rules
' {Punjab), Volume-l, Part-1.
(b) Whether there are any published Rules for this | Yes, the copy of nofification dated
service/ post. 15.01.2021 of Haryana State Pollution
- : : ~ | Control Board (Group A, B, C & D)
Service Regulations, 2021 is attached.
3. Whether permanent or temporary? Permanent
_ (if temporary, period for which it will last).
3{A) | Ifthe post is permanent; picase state:
(a) By whom the post is held or was held & his age | -
and qualification; ' ]
(b) Whether the commission were consulted on his | -
appointment;
(c) If the answer to (b) is in the aff rmative. The | —
No. and dale of reference to the Commission
and of the letter's reply; |
{d) If the answer fo (b) is in the negative, the | -
reason. for which a reference to the
Commission was not made; and ;
{e) The nature of the vacancy and how it has | Permanent |
arisen. |
3(B) | If the post is temporary, please staie
{a) When it was sanctioned; -
{b) The pericd for which it has been sanctioned; -
- {c) Imespective of the period of sanction how long | -
it is expected fo last and whether it is expected
to be retained on a permanent base eventually;
(d) By whom the post is held or was last held, and | -
his age and qualification;
(e) Whether the Commission were consuited cn | -
his appointment and/or filling of the post;
f) If the answer to (e) is-in the affirmative, the | -
number and date of the reference to the
Commission and of the leter's reply; and
) If the answer to (e) is in the negative, the | —
reasons for which a reference lo the
Commission was not made.
4. {a) Whether pensionable or non-pensionable. Covered under New Pension Scheme
' (NPS) issued by the Govemment of
Haryazna vide Nofification No. 1/1/2004-
1/Pension dated 18.08.2008 and vide
letter No. 30/3/2008/Acctt./HBPE (FD)
dated 18.03.200¢ and amended from
| time 10 time '

[b) If non-pensionabie, will Government servants in | L NA.
permanem employee be permitted to retain their i
pensionary status?
i = w3




| Period of Probation, if any -

=3

by the candidate after acquinng the
minimum basis qualification (s) prescribed
against ciause (a) above is fo be taken into
consideration.

5

(a) Forcandidates already in Government service. | Two years

{b) For direct recruits, Two years

B. Can the appoiniment be terminated by notice? If | Yes, as per Haryana State Pollution
so, on what condifion? Conirol Board (Group A, B, C & D)

Employees Service Regulations, 2021
and the amendments made from time
. to time.

7. |(a) Duties Typing Dictation and other work |

; . assigned by the authorities.

(b) Place or places in which the officer (s) will be | Anywhere in Haryana or Outside
required to serve, - Haryana, if required.

8. When will selected candidate (S).be required to | immediately.
join? ¥ % o

9. Scale of Pay:

1 (a) For Direct Recruitment FPL-02 (Rs. 19900 — 53200+100 S.P.)

(b) Fer persons already in Govemment service, if | Yes, if he fulfill eligibility condifions as
Govemment servants are eligible. per HSPCB (Group A, B, C and D)
Service Regulations, 2021 and as
amended from time to time.
{c) Can higher initial pay be granted for specially | No
well-gualified candidates if so, please specify
the fimit. :

10. Prospectus of ‘promalion to higher posts or fo | As prescribed under Haryana State
higher time scaies of pay, if it is desired to state | Pollution Control Board (Group A, B, ©
them. ' and D) Service Regulations, 2021 and

as amended from time to time.

11. | Admissibility of the Benefils of contributory

| Provident Fund:-. :

{a) General Provigent Fund N.A.

{b) Contributory Provident Fund As per New Pension Scheme (NPS)
1ssued by the Government of Haryana
vide Notification No.  1/1/2004-

| 1/Pension dated 18.08.2008 and vide
letter No. 30/3/2C09/Accii/HBPE (FD)
dated 18.03.200S and amended from
j time to time.

12. | Any special concessions, suth as rent-free | No f‘
quarters, light, water. I

13. | Will any special concessions be given to candidate | No
of non-Asiatic domicile?

14. | Qualification reqguired:-

(a) Academic (if more than one qualifications are | . 10+2 -
prescribed, it should -be " slaled which is {ii. English Shorthand at a speed of 80
considered most important). i words per minute and iranscription
" at a speed of 15 words per minute
and mistakes should not exceed

o 8% and Hindi Shorthand at a speed

of 64 words per minute and
transcription at a speed of 11 words
per minute and mistakes should not
exceed 8%.

(b) Training No

(c) Hindi/Sanskrit qualifications Hindi or Sanskrit as one of the subject
in.Matric or higher education. ‘

() (i) Experience f - !

(ir) State clearly whether the experierce gained | No l




e)

Any other quanfication.

No

() State which of the above requirements will be | At (a).& (c) above.
- strictly adhered to.
(g) Will equivalent qualification be accepted? If so, | No strictly as prescribed under Col.
\: equivalents should be staied. | No. 14 above.
115 1. Age-limits (i any)- i
] {i) Lower 18 years
(i) Upper 42 years ‘
(a) In case of a person belonging to
Scheduled Caste, Scheduled Tribe,
Backward Class, Ex-serviceman,
Physically Hardicapped, the upper
age limit shall be such as
prescribed by the Government from
time to time; and
tb) In case of candidates possessing
the requisite qualifications who are
aleady in the service of
Govemnment/ Board/ Corporation,
the upper age limit shall be such as
prescribed by the Government from
time to time. ,I
Exact dale on which the  age is o be | The age shall be determined on or
determined. before the first day of the moenth next
preceding the lest date of submission
of application to the Commission.
3. Whether any relaxation is admissible for: '

(i) Government servants

(i) Otherwise suitable candidaia_s.

As per Haryana Govemmenit Ruies/
instructions.
As per Haryana Governmem Rules/
instructions.

18.

Nationality (please state ciearly whether
citizens of the India Union are gligible).

Domicée condition i any, prescribed in the

rules applicable o the-Serviceipost

a) a citizen of India; or (b) a subject of
Nepal; or (c) a subject of Bhutan; or
(d) a Tibetan refugee who came
over fo India, before the 15t day of
January, 1962, with the intention of
permanently settling in.India; or

(8) a person of Indian origin who has |
migrated 10 India for permanently

setiling as defined in Rule 4 {1) (e)
of the Service Regulations '

‘Provided that a person belonging
to any category 1o any of the
categories {b), (c), {d) or (¢) shall be &
person in whose favour a certificate of
eligibility has been issued by the
Government,

17.

Are Government servants eligible.

Yes, it fuffiis
prescribed  under

eligibility-  criteria
Haryana State

Poliution Control Board (Group A, B, C
and D) Service Regulations, 2021 and |

as amended from time 1o fime.

18.

(8) Are any vacancies reserved for members of
scheduied caste elc. of Haryana which is not

adequateiy represenied in semvice.

If so, how many are reserved for-

() Scheduled Caste;

(i) Scheduled Tribes;

(i) Oiher backward classes declared as such in '
issued

the letlers/ memorandum
Covernment from time to time.




e

(iv) Economical Weaker Seciun (EWS). [ 01

e i

(b) Any vacancies reserved fof Ex—semiceman. 01 (ESM General)

(c) Any vacancies reserved for physical handn,ap -

{d) General category unreserved. 0?2

() Outstanding Sports Persons (8C). | -

19. | Name. of Officer of the Department whom | Member Secretary, Haryana Stale
Govemment would like the Commission o invite to | Pollution Control Board, C-11, Sec-6,
be present to assist .them in an advisory capacity. | Panchkula or his representative,

Nole- This suggestion is to be made only in case
of recruitment to technical services or technical
posts.

20. Any other condition or qualifications not covered by | Nil
the above questions. -

: o~
- "y ' Member Secretary

Dated: | 7-e%-1) S Haryana State Pollution Cogtrol Board
: Panchkula P




Wr‘ e link for service

Requisition Form

Department Name

Designation of the post

Class & service to which
the post belongs

" rules on Department's

AR

%

Lon

website or upload here

(Signed and Stamped copy

to be uploaded/attached)
Job Description

Scale of pay

(a) For direct recruits

(b) For persons already in
Government service, if

Government servants are
eligible

(c) Can higher initial pay be

granted for specially well-

gualified candidates? if so,

please specify the limit
Qualification
cademic. (If more than

one qualifications are
prescribed, it should be

.stated which is considered

to be most important )

Hindi qualification

State clearly whether the
experience gained by a
candidate after acquiring
the minimum basic

qualification (s) prescribed
against clause (a) above is

to be taken into
consideration

Any other qualifications

Age-limit

)

“Lower (in Years)

Haryana State Pollution
Control Board

Clerk

Group-C

serviceREQ-427.pdf

FPL-2 (Rs. 19900-63200)

Yes

No

10+2

hindi/sanskrit upto
matriculation as one of
the subject

No

No

User ID

Number of posts to be
filled

Whether there are any
pubiished Rules for this
seivice/post?

Whether post is
perimanent or
temparary?

Wili any special
concessions be given to a
candidate of non-Asiatic
domicile 7

Training

Experience (in years}

Vil eq&jivalent
qualifications be
accepted? If so,
equivaients should be
stated

State which of the above
requireaments will be
strictly adhered.

Ungei (in Years)

Ak e

hspcbho@gmail.com

27

Yes

Perm

[T

ne

=1
="

No

no

no

as per above quaiification

= A T R

LT T

T




Exact date on which the
age is to be determined

Whether any relaxation is admissible for:

(i) Government servants

No

Are Government servants
eligible?

tii) Ctherwise suitable
tandidates

Total Vacancies and vertical/horizontal resarvation as per state policy

ESP (3% of Group B, 3% of Group C and 10% of Group D} as per instruction No. 22/

PWD -(4% of Total
Seats) The
computation of
4% reservation is
on the basis of
total rio of posts’
in the cadre
minus existing
strength of PwD
(Person with
Disability)

Category Total
GENERAL 11
RS PR A R AT e e s

SC ;

BCA 4
BCB 3
EWS 2
Total 27

Deaf and hard
of hearing -

Blindness and
low vision -

10,2013-1GSHI dated 30.04.20719

#
R

Yes

R

b

"

MonESMESP ESM ESP

9 2

6 1

3 1 i
3

2

locomotor autism, intellectual

disability disability, specific learning

including cersbral
palsy, leprosy
cured, dwarfism,
acid attack
victims and
muscular
dystrophy - 1

Note: If the posts are not identified, no need to fill up the column of bifurcation.

disability and menta!
illness

AND

multiple disabilities from
amongst persen under all
clauses including deaf-
blindness in the posts
identified for each
disabilities -

locomotor disability including cerebral palsy, leprosy cured, dwarfism, acid attack victims and muscular

dystrophy

One Leg (OL) -
One Arm One Leg
(OAL) -

dwarfism -

Name of officer of the

Department whom

Orte Arm (QA) -

Both Legs and

Arms (BLA) - Arm (BLOA) -

rmuscular
dystrephy -

acid attack
victims -

Sandeep Sharma

Government would like the
Commission to invite to he
present to assist them in

an advisory capacity.

Phone Number of Nodal

Officer

- ' 3!

9216849317

Cancel

Both Arms (BA)

Both Legs Cne

Both Hands (BH) -

Cerebral paisy -

others - 1

Name of Nodal Officer

Any other condition or
qualification net covered
by the above questions.

Print

£ 4. Sesor-

FIGprEns

Harjana 2k ,

SE e
= R

Muscular Weakness (MW) -

leprasy cured -

SANDEEP SHARMA,
SUPERINTENDENT

No

F e mrer RS - ez BN
oot ticn ol §O%

5, Panainind




e, HARYANA STATE POLLUTION CONTROL BOARD
A C-11, SECTOR G, PANCHKULA

et —

e e —
h T E-mail: hs cnestt mail.com
N P @g

No. HSPCB/Estt./2023/ y 3 Dated: 03]t2 (2623
To |

The Director,
Transport Department,
Haryana.

Sub: Requisition to fill up nine posts of Driver.

Kindly refer to the subject ..ct2d above.

In this connection, it is intimated that this office had sent requisition
to fxli up nine posts ofdfl\rer io ‘che Hawana Staff Selection Commission but
the same has been received oa:k wuh the remarks that “contocct the
D:rELI‘O., Transport - Deportme:it as per Govt. instruction No.
01/01/2021-1GS-ll dated 4 Marck, 2621 regarding filling up the posts of

Driver”.

You are, therefore, requested to recommend/send the names of
nine number Drivers (Generzl category: 05, SC: 01, BCA-01, BCB (ESM):01
and EWS:01), who fulfill the eiigibility criteria of Haryana State Pollution
Control Board (Group A, B, C & D) Service Regulations, 2021 (Copy
enclosed). o

It is also requested that the service record of all drivers may also be

supplied/send.

DA/i. Copy of requisitian
i. Copy of Sarvice Regulations

for Chairman g,//

o= 1K e

e

Ccmtgﬁm/

B

£
\

DAY e tter\Gen. letter dac




PART-I]

o

HARYANA GOVT. GAZ,, TAN, 18, 202] (PALS. ZIE, 1542 SAKA) 83

No. 2/1/2008-1Evy. In exercize of the powess conferad by
Water (Prevention and Control of Pallution) Ast, 1974 (Aet No. 6 67 17
* (Prevention and Control of Pallutien) A, 1981, the Haryana State Pz
State Governmen: hereby makes the following regulations governizg == reon
persons appointed to the Haryana State Pollution Canirel Board (Gru:

HARYANA GOVERNAIENT

ENVIRONMENT AND CLIMATE CHANGE DEPARTMENT

DMatification
The 15th j2nuary, 2038 3
‘2z (3) end (3A) of section 12 of the
12 Sub-Bection-(4) of Secticn-14 of Air
Cerizal Board, with the approval of the
ent and conditions of service of
%, 8, Csrd D) Servize, namely:-

l’ v

PART-I GEMNERAL

ShortTitle and | j, ()  These regulations may be called the Haryzra Stete Pollution Contiol Bosrd (Graup
Commencement A, B, C ond D) Service Regulations, 2521,
(1) They shall come into forse on the dase of their publication in the Official Gazette,
Definitions 2 Tn these regalations, unless the context cilierwise requires.- _
(&) “"Board” means the Heryana Statz Pollution Control Board constituled under the
Water (Prevention and Control of Poilution) Act, 1974 (Act No. 6 of 1974) and
Sub-Section-(4) of Section-14 of Air (Prevention and Control of PolluFion} Act,
1981: :
(b  “Chalrman™ means the Chirman ofthe Boord:
(¢} “Mewber Speretany” mears the Ma: Szaretary of the Board,
(d) "Covumission” means the Haryana Public Service Commission or the Haryana
Siaff Sarvice Seleotion Commission, s the case may be;
(e) “Cooling period”” means the periad of't ich & Government employce

0

(8-

k)

(0

)]

k)

8

(=)

. Secrelary to Government of Hemens,

bae te wiork in lending

or employea of Cantral Polludor C
cim deputation

department or Central Poliution Conzo! Bozrd after his retam fr
in Haryzna Pollution Contzel Bezrd,; )
“Deputation™ means appoiitment of an cmployce of Government of Haryana or
Ceniral Polluticn Control Board in Haryena Statz Pollution Control Board for a
limitad perind with specific tering and canditic
“Dirett recruithent” means an eppointment made, otherwise then by promation
from within the Service or, by transfer of an officer/official already in the

arvice of the Government of Indiz or any State Governmant
“Govermumsnt” means the Herysna Guvernment in the Administeative
Departuant,
“In=tijution” means:-

Q) any instituticn established by lzw in force in the State of Haryang; or

(ii)  any other inglitution 1ecognized by the Government for the purpose of

theze repulations;

“Recogrized Univessity™ means -

(1) aay University! Institute incorporzied by law in Indie;

(i)  any other University/ Institu ich is declared by the Government to

be recoguized university for the purpose of these regulations;

“Peputed Instituts"~ meens Government, Ssmi Government or Public Sector

Usndestaking. i

“Administrative Séerelary™ means the Additional Chief Secretary or Principal
Environment snd Climate Change

oz

Denartmient;
“Service” means the Huryana Stziz Pollutior Co

i Board (Group A, B, C

and D) Service.




PART-1]

HARYANA GOVT. GAZ., JARL 19, 2021 (PAUS. 19, 1542 SAKA)

)
o

105

Sr.

No.

Designation of
posts

Academle qualifications and
experience, if any, for direct
recrultment

Acaderaic qualifications and experlence, if
any, for appointment other than by direct
recruitment

1

3

4

Junior Scientific
Asgistant

B. Se. first division with Chemisiry
as one of the subjects,

By Deputation

B. Se. in 18t division.with Chemistry as one of

the subiects.

Assistant

By Promotion ;
Five vauts’ experience as  Clerk/Steno-
typist/Accounts Clerk in the Beard.

By Deputation

Five years’ expeﬁcﬁce ag Clerk,

27

Accountant

M. Com. Secand Division

OR
B. Com. First Division with Two
years expedence in Commercial
Accounting, g

By Promotion

B. Com, with Three yeais experience in the
Board as Accounts Cleri/Clerk,

By Deputation

M. Com. second division or B. Com. first
division with Two yaars experience in the

- Commarcial Accounting in Government.

28

Senipr Scale
Stenogrepher

_{ By Promotion

Three years service in the Board as Junior
Scale Stenographer with English Shorthand at
a speed of 100 swords per minute and
transcription at a spead of 20 words per minute
and mistakes shonld-not excecd 4%6 and Hindi
Shorthand at a spest of 80 words per minute
and transcription at:a speed of Fifleen words
ner mimuie and mistakes should not excesd

kA
6.

By Deputation

(i) Graduate in any discipline from &
recognized university.

(i) English Shorthand at a speed of 100 words
per minute and transcription at a spaed of
20 words per minufe and mistskes should
not exceed 4% and Hindi Shorthand at &
speed of 80 :words per minute and
transcription at a speed of fifteen words
per minute and mistakes should not exceed
4%, i

(i) Should pass State Eligibility Test in
Computer Application as per instructions
issued by Chief Sccretary tor Govt, of
Haryana vide letter No. 42/164/2008-3GS-
11 dated 11.10.2013 and smended from
time to time.

29,

Driver

Matric having driving Hcense of
ight wansport  vehicle/heavy
trensport vehicle with Five years’
experience.

By Deputation
Matric  having Driving Licensz of light
transpart vehicle/heavy wansport vehicle with
Five yzars’ experience,
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€ Welcome,
Department / ” hspcbho@gm...

View Requisition Form For REQ-1289

Requisition has been submitted successfully!!

Designation of the post

Class & service e which the

g5 belongs

.

Provide the link for service
rules on Departrment's
website or upload here
(Signed and Stamped copy

to be uploaded/attached)
Job Description
Scale of pay

{a) For direct recruits’

{b) For persons already in
Government service, if
Government servants are
eligible

2. higher initial pay be
granted for specially weli-
qualified candidates? if so,
please specify the limit

Qualification

Academiic. (If more than one
qualifications are prescribed,
it should be stated which is
considered to be most
important )

Hindi qualification

State clearly whether the
experience gained by a
candidate after acquiring
the minimum basic
qualification (s) prescribed
against clause (a) above is to
be taken into consideration

Any other qualifications

Age-limit

Lower (in Years)

Driver

Group-C

serviceREQ-1289.pdf

FPL-4{R5-25500-81100)

yes

to

Matric

rindi/sanskrit upto
matriculation as one of the
subject

o

=
(=]

Nurnber of posts to be g
filled
I Whether there are any Yes

published Rules for this
service/post?

Whether post is
permanent or temporary?

Permanernt

Will any special © No
concessions be given to a
candidate of non-Asiatic
domicile ?

Training No

Experience (in years and
months)

Syears 0 months

Will equivalent NS
qualifications be accepted?

If so, equivalents shouid

be stated

State which of the above
requirements wiil be
strictly adhered.

as per above qualificatios

Upper {in Years) 42




o Ty B e

Exact date on which the a2
is to be determined

Whether any relaxation i 2y~ s<ible for:

(i} Government servant My

Are Gevernment sermnts Ve,

eligibla?

(i1} Otherwise suw'table
tandideies

Total Vacancies and vertical/horizontal reservation as per state policy

Category Tatal
GENERAL 5

5C o
BCA i
BCh }
EWs | 1
Total a

PWD (4% of Total  Zlindriess ard
Seats) The low vision -
computafion of

4% reservation is

on the basis of

intal no of posts

i the cadre

minus axisting

strengil of PwD

{Persen with

Disability)

Note: If ihe posts are o0

ame of offivar of the %
Department whom

Government would like the
Commission to invite to be
piesent to assist them in an
advisory capacity.

. Sandizep Sharma

Phone Number of Nodal
Officer

Signed and Stamped Form
PDF

formRFN-1 289 pdf

Deal and hard
of hearing -

25K

ESP (3% of Group B, 3% of Grouy C and 10% of Group D) as per instruction No. 2271672

NonESMESH

iaconoror
dizehility
including cerabral
palsy, leprosy
cured, dwarfism,
acid attack victims
and muscular
dystraghy -

sy need 1o T Up the colunmr of biita catine,

Name of Nodal OFicer

Any other condition or
qualification nct covered
by the above questians,

X
i &
o =t
i SRR

GiZ-1G5ll dated 30,04.2019

ESM ESP

s g

3

aunsm, intellectual disability,
specific learning disability
2nd mental illness

AND

rmultiple disabilities from
armongst person under alf
clauses including deaf-
bhiindness in the posts
idzntified for each
dizabilities -

: R~
5. Sandeep Sharm.”Sthsac™
Sundt. K

e i x e i i B
PR ﬁ\ppii!:dt!'.}ﬁ Sk thtns /ity ntter . com/HKCLMaryanal gﬁ (hitps feran facebaok.com/hkelindia)

3

G theres e youtube.com/channel/UC 224 Az0vigI3XpS30SIxAvideos)

ﬁ%ﬁ {hitps:/vaww linkedin.com/company/13452035/)




Requisition Form

Department Name

Designation of the post

Class & service to which the
post belongs

i+ for service
or upload here (Signed and
Stamped copy to be
uploaded/attached)

Job Description

Scale of pay

{a) For direct recruits

(b) For persons already in
Government service, if

Government servants are
eligible

(©) Can g2 initial pay be
a for specially well-
qualified candidates? if so,
please specify the limit

Qualification

Academic. (if more than one

qualifications are prescribed, it

should be stated which is
considered to be most
important)

Hindi qualification

State clearly whether the
experience gainedbya
candidate after acquiring the
minimum basic qualification
(s) prescribed against clause
(a) above is to be taken into
consideration

Any other qualifications

" rules on Department's website

Haryana State Pollution
Control Board
Peon

- T o
e A

Group-D

serviceREQ-1504.pdf

DL (RS. 16900-53500)

Yes

Matriculation from
recognized Board

hindi/sanskrit upto
matriculation as one of the
subject’

No

NO

User ID

Number of posts to be filled

Whether there are any
published Rules for this
service/post?

Whether post is permanent
or temporary?

Will any special concessions
be given to a candidate of
non-Asiatic domicile 7

Training

Experience (in years)

Will equivalent qualifications
be accepted? if so,
equivalents should be stated

State which of the above
requirements will be strictly
adhered.

hspcbho@gmail.com

Yes

Permanent

No

No

No

As per above Qualification



Age-limit

Lower (in Years)

18

Exact date on which the age is

1o be determined

Whether any relaxation is admissible for:

(i} Government servants

No

Upper (in Years)

Are Government servants
eligible?

(i} Otherwise suitable
candidates

Total Vacancies and vertical/horizontal reservation as per state policy P ;
ESP (3% of Group B, 3% of Group C and 10% of Group D) as per instruction No. 22/10/2013-1GSI'l dated 30.04.2019

Category
GENERAL
5C

BCA

BCB

EWS
Total

PWD -(4% of Total
Seats) The
computation of 4%
reservation is on
the basis of total
no of posts in the
cadre minus
existing strength of
PwD (Person with
Disability)

Blindness and
low vision -

Total

Deaf and hard of
hearing -

NonESMESP

locomotor
disability including
cerebral palsy,
leprosy cured,
dwarfism, acid
attack victims and
muscular
dystrophy - 1

Note: If the posts are not identified, no need to fill up the column of bifurcation.

locomotor disability including cerebrai palsy, leprosy cured, dwarfism, acid attack victims and muscular dystrophy

One Leg (OL) -

One Arm One Leg
(OAL) -

dwarfism -

Name of officer of the
Department whom

One Arm (QA) -

Both Legs and

Arms (BLA) -

acid attack
victims -

Both Arms (BA) -

Both Legs One
Arm (BLOA) -

muscular
dystrophy -1

Sh. Sandeep Sharma

Government would like the
Commission to invite to be
present to assist them in an’

advisory capacity.

Both Hands (BH) -

Cerebral paisy -

others -

Name of Nodal Officer

ESM

autism, intellectual disability,
specific learning disability and

a7

Yes

No

ESP

mental iliness

AND

multiple disabilities from

amongst person under all

clauses including deaf-

blindness in the posts, - HESHR

for each disabilities -

Muscular Weakness (MW) -

leprosy cured -

Sh. Sandeep Sharma

il




Requisition Form

Department Name
Control Board
Designation of the post Field Worker

o R

Class & service to which
the post belongs

Group-D

Provide the link for service
rules on Department's
iabsite or upload here
PISIEEY 2:d Stamped copy
to be uploaded/attached)

serviceREQ-1513.pdf

Job Description
Scale of pay

(a) For direct recruits DL (RS. 16900-53500)
(b) For persons already in Yes

Government service, if

Government servants are

eligible

(c) Can higher initial pay be  np
granted for specially well-
qualified candidates? if so,

please specify the limit

Qualification

WPWBRE mic. (If more than

. one qualifications are
prescribed, it should be
stated which is considered
to be most important )

Matriculation from
recognized Board

hindi/sanskrit upto
matriculation as one of
the subject

Hindi qualification

State clearly whether the No
experience gained by a
candidate after acquiring

the minimum basic

qualification (s) prescribed
against clause (a) above is

to be taken into

consideration
Any other qualifications NO
Age-limit

5 Lower {in Years) i8

Haryana State Pollution

~
g ]
F ,! | Y
/

st

User ID

Number of posts to be
filled

Whether there are any
published Rules for this
service/post?

Whether post is
permanent or

- temporary?

Will any special
concessions be given to a
candidate of non-Asiatic
domicile ?

Training

Experience (in years)

Will equivalent
qualifications be
accepted? If so,
equivalents should be
stated

State which of the above
requirements will be
strictly adhered.

Upper (in Years)

5Ty ™

hspcbho@gmail.com

Yes

Permanent

No

No

As per above Qualification

42



Exact date on which the
age is to be determined

Whether any relaxation is ad

(i} Government servants

Total Vacancies and vertical/horizontal
ESP (3% of Group B, 3% of Group C and 10% of Group D) as

Category
GENERAL
SC

BCA

BCB

EWS

Total 5

PWD (4% of Total
Seats) The
temputation of
<% reservation is
on the basis of
tctal no of posrs
in the cadre
minus existing
strength of PwD
(Person with
Disability)

Note: if the posts are rot identifi

Name of officer of the
Degartinent whom
Government would Like the
Commissian to invite to be
oresent to assist thern in
an advisory capacity,

Phona Number of Nadg =
Ufficer

BFindnass and
W VISION -

missible for:

NG

Total

4

of hearing -

Sh. Sandeep Sharma

9218849317

! Cancel

reservation

Deaf and hargd

Are Government serva nts
gligible?

(i) Otherwise suitabie
cardidatos

as per state policy

Yes

No

perinstruction No. 22/10/2013-1GSHi dated 30.04.2019

NonESMESP

4

laccinotor
disahily
including cerebral
palsy, ieprosy
cured, dwazrfism,
acid attack
victims and
muscular
dystrophy -

Name of Nodal Offjzer

Any other rzndition or
qualification not covered
by the above questions.

Print

ESM ESP

autism, intellectual

disability, specific learning
disability and mental iliness
AND

multiple disabilities from
amaongst person under all
clauses including deaf-
blindness in the posts
identified for each
disabiiities -

ed, no need to il up the column of bifurcation,

5h. Sandeep Sharma

NA




- g ol HARYANA STATE PCLLUTION CONTROL BOARD, R "5/11
614728 ZznEse.Br

e r—— C-11, SECTOR-6, PANCHKULA,

< E-Mail: hspcbestt@gmail.com

. Website: www.hspcb.gov.in
No. HSPCB/Estt./2021/ ] L{D 5 _\l{cg(,{ Dated: 06.04.2021

To

All Head of the Departments in Haryana State.

Sub: Filling up the post of Assistant Environmental Engineer on deputation basis in Head
Office and various Regional Offices of Haryana State Pollution Control Board.

Kindly refer to the subject noted above.

In this connection, it is intimated that the Haryana State Pollution Board intends to fill up
26 posts of Assistant Environmental Engineers on deputation from other Departments of Haryana.

The prescribed eligibility criteria, terms & conditions and requisite application form are
enclosed herewith as Annexure- | and Annexure- Il respectively.

It is requested to circulate the posts among the officers of your organization who fulfils the
eligibility criteria and other conditions mentioned in Annexure-l, so that they may apply for the
post of Assistant Environmental Engineer on the prescribed performa latest by 07" May, 2021 for
consideration. No application received after due date will be entertained.

The prescribed eligibility criteria, terms & conditions and application form is also available
on the website of the Haryana State Pollution Control Board i.e. www.hspch.gov.in.

Superinténdent (Estt.)

¢ for Chairperson :
Endst. No. HSPCB/Estt./2021/ |Y § H Dated: 06.04.2021 | e

DA/As above

A copy of the above is forwarded to the Additional Chief Secretary to Government
Haryana, Environment & Climate Change Department w.r.t. their Memo No.2/1/2008-1Env dated

12.02.2021.
o _o_‘_,.-a
Superintendent (Estt.)
¢ for Chairperson ¢
Endst. No. HSPCB/Estt./2021/ |4 § A -1Y % Dated: 06.04.2021 [
A copy of the above is forwarded to the following for information and further necessary
action:

1. Senior Environmental Engineer(!T), Haryana State Pollution Control Board with a request to
upload the Vacancy Circular alongwith the Annexures on the website of the Board.

2. PSto Chairperson and PA to MS for the information of the officers.

Supermt';(rfsint (Estt.)
O” ¢ for Chairpe}n;sqn o

*fﬁ'z.. J




e A . ]
61472v: 2021/Estt.Br Annexure-| 8

Haryana State Pollution Control Board,
C-11, Sector-6, Panchkula

VACANCY CIRCULAR

Subject: Filling up the posts of Assistant Environmental Engineers on deputation

basis in Head Office and various Regional Offices of Haryana State Pollution
Control Board. i

Haryana State Pollution Control Board intends to fill-up the posts of Assistant
Environmental Engineer by deputation (short term contract) amongst the Officers of the
State Government Departments:- '

Name of Post | Number Pay Scale Eligibility
of Posts |
Assistant 26 Level 9 Bachelor in Engineering in First Division in
Environmental Rs. 53100-167800 | Civil/Chemical/Environmental Engineering
Engineer from recognized university/institute working
on equivalent post in any department of
State Government

Note:

(1) The selected officers will be on deputation for a period of one year initially which
can be curtailed or extended further, depending upon the requirement, and with
the consent of the officer and approval of the lending department. The usual
deputation terms will apply. ;

(2) All Departments of Government of Haryana are requested to circulate the above
posts among the officers, working with them.

(3) The eligible and suitable candidates may apply through their parent department.
Their application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by
o7 May, 2021. Applications sent directly will not be entertained.

(4) The applications in prescribed proforma of eligible and interested officers,
alongwith a certificate to the effect that they are clear from Vigilance angle, their
integrity certificate, details of major/minor penalty imposed on them during the
last 10 years and attested photocopies of their ACRs/APARs for the last 5 years, be
forward to the Member Secretary, Haryana State Pollution Control Board, C-11,
Sector-6, Panchkula by 07 May, 2021.

(5) There will be a cooling period of two years.- A Government employee has to work
in lending department after his return from deputation in Haryana State Pollution
Control Board,

=




._6114?"213?-2021 /Estt.Br Annexure-I|

Application for the post of ASSISTANT ENVIRONMENTAL ENGINEER on deputation basis
in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula

&y Name of Applicant:
in capital Letters
( P ) Self attested
Z Postal/Permanent Address: pROZEgIARN
should be
(in capital Letters) attached
3. Date of Birth (dd/mm/yy):
4, Email 1D:
5. Contact No: (Mobile) (Land Line)
6. Holding Present Post:
(alongwith date of holding present post)
7. Name of Parent Organization:
8.
9, Pay Scale:
(details of total emoluments drawn per month)
10. Qualifications:
SN | Year Degree/ Diploma University/ Board | Marks Remarks
Obtained
I
& EEPR [
3.
4.
11. Experience (Details of experience in chronological order)
SN | Office/Institution | Post(s) Dates Pay in PB+ | Nature of duties
/ Organization Held Grade Pay/ | performed (*)
From To hasic Pay/ FPL
in 7" cPC
1.
2.
3.

*Please attach separate sheet for each office/institution/organization clearly indicating

achievements, if any.




614722,2021/Estt.Br | 2-

12. Whether the present employment is under State Government Department/Board/ Corporation
(please tick).

13. Grading of ACRs of last 5 years:

(Financial Year Wise)

14. Details of disciplinary action
Jvigilance enquiry conducted
agalnst the officer in the
last 05 years and the final
action taken in the matter

Signature of Applicant

Certificate by employer

Certified that the above particulars- have heen verified and found to be correct. The
integrity of the official is beyond doubt and that no vigilance case is pending
/contemplated against the official.

Signature of Authorised Person
Under his seal & date

=

70
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384
1103405/202 1 Extelr HARYANA STATE POLLUTION CONTROL BOARD,
S i C-11, SECTOR-6, PANCHKULA,
Y ey > .
. E-Mail: hspchestt@gmail.com
Website: www.hspcb.gov.in
No. HSPCB/Estt./2021/3120-3200 Dated: 06.09.2021
To
All Head of the Departments in Haryana State
Sub: Filling up the post of Assistant Environmental Engineer on deputation basis in Head N

Office and various Regional Offices of Haryana State Pollution Control Board.
Kindly refer to the subject noted above.
In this connection, it is intimated that the Haryana State Pollution Control Board

intends to fill up 22 posts of Assistant Environmental Engineers on deputation from other
Departments of Haryana Government.

The prescribed eligibility criteria, terms & conditions and requisite application form
are enclosed herewith as Annexure- | and Annexure- Il respectively.

It is requested to circulate the posts among the officers of your Department who
fulfills the eligibility criteria and other conditions mentioned in Annexure-l, so that they may
apply for the post of Assistant Environmental Engineer on the prescribed proforma latest by
05.10.2021 for consideration. No application received after due date will be entertained.

The prescribed eligibility criteria, terms & conditions and application form is also
available on the website of the Haryana State Pollution Control Board i.e.
www.hspch.gov.in.

DA/As above SANDEEP
SHARMA

Superintendent (Estt.)
for Chairperson
Endst. No. HSPCB/Estt./2021/3201 Dated: 06.09.2021
A copy of the above is forwarded to the Additional Chief Secretary to Government
Haryana, Environment & Climate Change Department for information.
SANDEEP
SHARMA :
Superintendent (Estt.)
for Chairperson
Endst. No. HSPCB/Estt./2021/3202-3204 Dated: 06.09.2021
A copy of the above is forwarded to the following for information and further
necessary action:
1. Senior Environmental Engineer(IT), Haryana State Pollution Control Board with a
request to upload the Vacancy Circular alongwith the Annexure on the website of
the Board.

2. PS to Chairperson and PA to MS for the information of the officers.
SANDEEP
SHARMA
Superintendent (Estt.)
for Chairperson




2021/Estt.Br

Annexure-|

Haryana State Pollution Control Board,
C-11, Sector-6, Panchkula

VACANCY CIRCULAR

Subject:

Filling up the posts of Assistant Environmental Engineers on

deputation basis in Head Office and various Regional Offices of
Haryana State Pollution Control Board.

Haryana State Pollution Control Board intends to fill-up the posts of
Assistant Environmental Engineer by deputation (short term contract) amongst the

Officers of the State Government Departments:-

Name of Post [ Number of Pay Scale Eligibility
i Posts
Assistant 22 FPL- 9 Rs. 53100-167800 Bachelor in Engineering in First Division in Civil/
Environmental (PB-2- 9300-34800 + 5400 | Chemical/ Environmental Engineering from
Engineer GP) recognized universityfinstitute working on
equivalent post in any Department of State
| 1 Government
Note:
(1) The selected officers will be on deputation for a period of one year initially

(2)

(3)

(4)

which can be curtailed or extended further, depending upon the
requirement, and with the consent of the officer and approval of the lending
department. The usual deputation terms will apply.

All Departments of Government of Haryana are requested to circulate the
above posts among the officers, working with them.

The eligible and suitable candidates may apply through their parent
department. Their application must reach in the office of HSPCB, C-11,
Sector-6, Panchkula by 05.10.2021. Applications sent directly will not be
entertained.

The applications in prescribed proforma of eligible and interested officers,
alongwith a certificate to the effect that they are clear from Vigilance angle,
their integrity certificate, details of major/minor penalty imposed on them
during the last 5 years and attested photocopies of their ACRs/APARs for the
last 3 years, be forward to the Member Secretary, Haryana State Pollution
Control Board, C-11, Sector-6, Panchkula by 05.10.2021.

There will be a cooling period of two years. A Government employee has to
work in lending department after his return from deputation in Haryana State
Pollution Control Board.

Officers against whom any disciplinary proceedings or vigilance enquiry is
pending shall not be eligible, they need not to apply.

g

SANDEEP &

s
e 2300550 13-k o AT

38¢




1103409/2021/Estt.Br

Annexure-li

Application for the post of ASSISTANT ENVIRONMENTAL ENGINEER on deputation
basis in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula

10.

Name of Applicant:

in capital Letters

( P ) Self attested

Postal/Permanent Address: photograph
should be

(in capital Letters) attached

Date of Birth (DD/MM/YYYY):

Email 1D:

Contact No: (Mobile) {Land Line)

Holding Present Post:

(alongwith date of holding present post)

Name of Parent Organization:

Pay Scale:

(details of total emoluments drawn per month)

Qualifications:

Sr. | Year Degree/ Diploma University/ Board | Marks Remarks

No. Obtained

i

2.

3.

4. I

Experience (Details of experience in chronological order)

Sr. | Office/Institution/
No. | Organization

Post(s)
Held

Dates

From

To

Pay in PB+
Grade Pay/
basic Pay/ FPL
in 7" CPC

Nature of duties
performed (*)

*please attach separate sheet for each office/institution/organization clearly indicating

achievements, if any.

SHARMA &

o




11 U340§);‘2021!Estt.8r
2

11. Whether the present employment is under State Government Department/Board/
Corporation (please tick).

12. Grading of ACRs of last 5 years:

(Financial Year Wise)

13 Details of disciplinary action
/vigilance enquiry conducted
against the officer in the
last 05 years and the final
action taken in the matter

Signature of Applicant

Certificate by employer

Certified that the above particulars have been verified and found to be correct. The
integrity of the official is beyond doubt and that no vigilance case is pending
[contemplated against the official.

Signature of Authorised Person
Under his seal & date

Digpbarty s by SANCAER SHARLA
B £umi sfabaryans,

SANDEEP
S04 12TIATIRY, iRt 1106, i1 1,
SECHURL, PANCHRLLA.
e
R M 21301 IRChS AR et n? L o HIPED, 1 RATTANA
STATE POLLUTION CONTROL BDARTL £11-EANDELR S1ARRL)

Date J05F0900 VAR 1500




& R-5 / &

. HARYANA STATE POLLUTION CONTROL BOARD /
s C-11, SECTOR 6, PANCHKULA.

£-mail: hspcbestt@gmail.com j f’ :
,%Lwr/ ﬁ
ﬂ"-

No. HSPCB/Estt.f2022/ 7 | % 53 - oD {0'@ pated: | % - 04 . g
To il

1 Al Hesd of the Departments of Government of Haryana
2. Central Poliution Contro | Beard (CPCBY, Deini

Sub:  Filling up the Scientific Cadre posts on deputation basis in Haryana State Pollution Control
Board.

Kindiy refer Lo the subject noteo zbove.
i he Haryana State Poliution Beard intends to fill up foliowing Scientific Cadre posts on
deputation irom the persons already in the service of the Haryana State Government/CPCE s per
_the Qualllications and Experience prascribec hetow:-

SN Name ofthe  Number | PayScale of fheﬁ:‘ “Qualification and Experience |
i post 1 of Posts | post ‘ R ‘
= Scinntist 'C’ 10 L levelll | Ph.D in Chemistry/ Environmental Stience |

' | Rs. 67700- | {with dagree in Scence}/ Microbiclogy/ |
| 1914900 | Biochemistry/  with  Seven  years' |

i

i

-

Seard or any equivalent post I
I Government.

OR
MSe  in Chemistry/  Environmental |
! Sclence/ Microbiology/ Siochemistry/ Bio |

!
| experience in the Central Pollution Contral
3
i
1
1
1
|
i
i

| Technology/  Oegree  in Chemicsl {

{ Enginearing in first division with atleast |

| | | Mine years' service in the Central Pollution !
4 fa = e [ X SN | Control Board or in Government. _i
2, | Sclentist B’ 25 | Level-9 [ M. Sc in first division in Chemistry/ | |
{ F -i Rs. 53100 1 Environmental Sclences {with degree in |

= i | 167800 | science) / Botany / Micro-Biolegy / Bio- |

i Chemistry or degree in Chemical |

PPN ECY [ERREOE (1R e _____? Enginesring. '

* Senior Sclentific 7 evels MSc. in the 'x_hemlatry{ Envirarmental
Agsisiant ¢ Rs, 35400- | Sclences (with degree in Science}/ Micro- |
| 132900 | Biglogy/ Biachemistry/ Biotechnolcgy i

i ; Or l;
{ | B. $c. in first divisien with one year |

i
| experignce in the lab  engaged in

'Enu renmental Investigation, Testing or

fﬂ"cl};k:

et e > _-J.. PSP —— Ny .
.

L& | dune '_v Scientitic A0 ] Levei g 1 8. S¢. In 1st division with C‘wr‘ﬂ"‘ir\r as une
i | Assistant RS 35400- | of the subjects.
fen o i 1 112400

i s - i - Il g Wit oSSR, SRR - PRSI




e
i such officials/candicates will be consid
are accompanied with (i) Bio Data in the Perfo
copies of ACRs of the Jast five years and (i)
~.'=.r:,'=iar*ci:f:i'-.supﬂnaw angle, integrity cortificat
impased in last 10 years,

Applications of only
aroper shanngl and

if any.
iesinn of appligations shall te 207

shall be entertaine

ACHe wili not be accepted.

The last date for subm

after the due date 4. incomplate apolicatiens

initiatly,
srpe years subjett o
compeient autnon

the persons aphol

4 the torm of doputation shall pe cne ¥&
performance of the
ty withoul assigning any ressen of G
~ted on deputation s
gmployess Service Regulations,

rmmént from time 1o time.

poard 2021 and the cther rules

Gove

5. i is requesied to circulate the above requisition 19 all elig
indly forward the spplications of 1e syizable and egligible pers
deputation in Haryana gtate Polivtion Control Boarg.

S 0 r o .
oY pi—~ 9.-4{:’: 4 Dated:

d to the foilowing

Endst. No. HSPCHfEquZDZH

A copy of (he above 5 forwarge
attion:-
<
ey

b {o Chairman and pA to M5 for the inform

?ndst. No. HSPCB/Estt./2022/2610

on the website of the Board,

May, 2022 NO applicatian

ar from the date af
officer which may he Cur
pportunity. The ot
hall be governed 0y the Haryana St

ipie persons for

o information and

erod which are routed through
rma at Annexure-l,
Certificate to the effect that they are clear from
g and a statement showing major/minar penalties

(if) Attested

received

or applications receives without

joining, extandable for
railed at any time by the
har terms and conditions of
ate Pollution Control

finstructions issued by the

their mformation.

ons for appointment on

SANDEEP 2% faees
Date 10228418
SHARMA ig2:-cssr
superintendent (Estt.)
for Chairman

| & -0 L= 20 12

further necessary

stipn fo the officers.

Digititly signea oy
SANDEEP SHARMA

SANDEEP
Dste. I0ILOTE

SHARMA 154938 <0530

Supeﬁntanden-t [Estt.}
for Chairman

Dated:28.04.2022

Aco '
py of above is forwarded to Sr. EE IT Ceil with the request to upload the same

Supefintendz' : ‘%a

for HSPCB, Pkl




]

anplication for appointment in Haryana State Poliution Control

Board on deputstion

1 ast for which FORWAE U e T =
E same {in Blook Latters) s = N
2, sddrass for correspondanie! el -
with telephone/mobfie ne. 2 .
ang amall =
4, Prosent Designation
s Name of the present - e
Organization wheit working
Alongwith full sddress e -
& Oate of Alrth {dd/mmfyy) - i i

7 Scate of pay of the post prasently

Haid and basic pay crawn

8 faucational Gualifications:

§r, Vear ! begreef Diploma i University/ Board 1 Marks  Remarks ‘;
' ' f | Obrained [

¥ | ;
S— i I — AT TS ._..__._,_,_...__,fl
I ! i
b G e i 4 =3
| b i I i
L IS S e S e e
| I | 1 |
| | -
Sl e A 1 i
' | { i {
| | s L | -
2 : f |
L. s 1 - 1 Sy
3 eyperiance (Detalls of experiange in chronoipgical eroar]

5. Ne. Ti‘i?ﬁf:szfrr;et!:;ti.cn}_“‘ " T postls) i Dates | Pay

in  PB: Nature of duties |

t Organtzation | Held { T Grace say/ | periormad (%)

{From | To 7 basic

pay/ FPLin

| " e L |
S T S TR I I =
1 t | I
{ 1 &
T - B T = . e i e
1 3 1‘ i | \ |
o i
* ‘ * 1 |
L — iy L e e - —i

|
TR ————.

Sigriature of Apgicant




3

> enied gy poom 4
‘ui}tti‘i‘i‘a-.:’. !g:::‘

{from the amplover)

¥ ¥

4 that the particuiars furnished by Sh./Smil

e
=27

have been verified from his/her office record and Tound carrect,

case fs either gending or contemplsted against

dHis/her n

Signature of Head of Office/ Cepartment
With stamp




- HARYANA STATE POLLUTION CONTROL BOARD :}
oL C-11, SECTOR 6, PANCHKULA. il

E-mail: hspchestt@gmail.com

i
Al Head of the Departments, Government of Haryana

Sub:  Filling up the Engineering Cadre posts on deputation basis in Haryana State Pollution
Control Beard.

Kindly refer to the subject noted above.
1 The Haryana State Pollulion goard intends to fill up Tollowing Engineering Cadre posts on

desutation from the persons already in the service of the State Government as per the Quazlifications
and Experience prescribed below -

IISN | Name of the | Number | Pay Scale of the | Quaiification and Experience |

L | post of Posts | post |
t1. | Environmental 16 « Level-11 Masters in Engineering in first division in

! ! Engineer | Bs. 67700- | Civil/ Chemical/ Environmental E-ngineering\
191000 | with a1 least Seven years’ experience in the
Central Poliution Centrol Board or any

i equivalent post in Government. !

: OR 1|

| | | Regular full time Bachelor in Engineering in |

'i ' .: | first  division in  Civil/ Environmental/ |

: i | Chemical Engineering with at least Nine |
f years experience in the Central Pollution i

;Csntrc}! Zoard or any equivalent post in !

e | | Gavernment. -l i

12, | Assistant a3 ! Level-9 [Bachelor in Engineering in first division in 5i

! | Ervironmental Rs. 53100- ; Civil  / Chemical / Emvironmental |

! t Enginger | 167800 | Engineering from recognized universiw{]

{ institute working on equivalent cost in any !

] { Department of State Government. I
3. | dunior | 24 | Level-6 | Three years' Diploma in first division in Civll
Enwvironmental ! | Rs, 35400- | / Chemical / Environmental Engineering

' Engineer , | 112400 | with at least Three years of service with |

A0 ISR S | y | unblemished record. |
2. Applications of only such officiais/candidates will be considered which are routed through

proper chzonel and are accompanied with (i} Bio Data in the Performa at Annexure-l, [ii} Attested
copies of ACRs of the last five years and (iii) Certificate to the effect that they are clear from
vigilance/disciplinary angle, integrity certificate and a statement showing major/minor penaltics

* imposed in last 10 years, if any.

3 The tast date for submission of applications shali be 20" May, 2022. No application received
after the due date shall be entertained. incomplete applicatiens or applications received without
ACRs will not be accepted,

No, HSPCB/Estt./2022/ o 7. F — Var: Dated: |G . oh-202 2

wt




e

4 b one year from the date of joining, extendabie for

&, sy the term of degutation sra
wegp years subject o gerformance of the officer which may be curtailed at any time by the
ant autnority Without assigning any rnasan or opportunity. The sther terms and conditions of
; shall be governed by the Haryana State Pollution Control
-ules/instructions ssued by the

sloyees Service R pgutations,

e e
ginied On G puULavIion

2021 and the other

rnment from ume o ime
raguested 1o circulate the shove requisition to &l eligible persons fsr their information.
ieible persons for appointment on

plications of the suitable and eligibie

Contral Boare

wondly forward ihe &p
aryana State Poliution Lof

geputation in H
Jagitaiy ngned by

SANDEE SANDEL SHARIAN

DAfAs above
SHARMA 025
Superintendent {Estt.)
for Chatrman

Iyabest - 18- 04-2022.

ation and further necessary

Endst. No. HSPCB/Estt./2022/ 2lel ~ 2104
A copy of the abovE 15 tnrwarded to tne foliowing for inform
v WS for the information i the officers.

g ta Charmen antd PA L0
heyivaliy sl
SANDEEP St Sk
D, 1072048

SHARMA Sz ex3e

Superintendent (Estt.)
for Chairman

Endst, No. HSPCB/Estt./2022/2612 Dated:28.04.2022
A copy of above is forwarded to Sr. EE IT Cell with the request to upload the same
on the website of the Board.
Lt

Superinte t (Estt.)
for HSPCB, Pkl




Application for appointment in Haryana State Pollution Control
Board on deputation
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LLerth

ffrom the

Certifies that the particulars furnished by Sh./Smt

hava been verified from his/her office record and fourd correct.
cese s elther pending or contsmpleted against

F..’s,rher integrity s

Signature of Head of Office/ Department
With stamp
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No. Hspeafestt./2022) 2 2. (¢ -~ 2230

To

W) :

28/

HARYANA STATE POLLUTION CONTROL BOARD

C-11, SECTOR 6, PANCHKULA,
£-mail: hepchestt@amail.com

L]
o

3

Dated: j 52~ od ~2 D2 5

1. Al Head of the Departments/Boards /Carporations/ Universities
Governmant of Haryana

Sub:  Filling up the posts of Senior Scien

Control Board.

Kindly refer to the subject noted above.
% The Haryana State Pollution Board
deputation froem the persens already
Corparations/Universities in Haryana State and Centra
the Qualifications and Experience pres

cribed below.-

7. Central Pollution Control Board {CPCB), Pelhi.

tists on deputation basis in Haryana State Pollution

intends to fill up following posts of Senior Scientists on
in the service of the State Government/Boards/
| Pollution Control Board (CPCB), Delhi as per

[SN | Name of the post

| Number

| of Posts

past

{ L. Senior Scientist

[

'2
|

| Level14

As.
G7sG0

118506~

i Operztionsl Aesearch with Post Graduate

Pay Scale of the | Qualification and Experience J
1
e

Two Data & Analytics:
#.5c. in Maths / Statistics/ Physics/

Diploma in Computer Science and Application
of MCA/E.E. or B.Tech in Computer Science
with Eight years experlence as Programmer in
Campiiter in Gavernment Departments or
Governmient  Undertakings/ Public  Limited
Company of repute. The certificate of
reputation shouid De obtained/ certified by
the deperiment of Infermation Technology,
Haryana.

Desirable: Candidate should hava knowledge |

of Mobila Software {IDS/ Android) and Weh

App development and on line data base

management and latest 1T application and

NEtWarks.

One Expert for Alr Quality: ;
should be at tha level of a Associate |
Professor with a PhD degree or its |
gquivaient, fellowship in Ar Quality t
Manzgement, semving in 3 G:wernment}i
Semi Government Research Institute. i

One Expert for Water Quality: i
should be at the level of Assodate |
professnr having  PhD Degree  in
tnvironmental Science/ Lfe Szlence and |
allied  discipiing/  Chemistry, Phystcs,é
Biptechnology, Microbiology/  Master |

|
i

Degree in Engineering/ Techroiogy with
fifteen years of zxperience in respeclive
field.

One Expert for Waste Management:

T




Chould be at the lever of a Associate ]
Professpr with a completed PhD or its
} squivalent, fellowship in Waste |
| rManagemant, serving in reputed research
institute

| One Expert for Conservation:

i shauld be at the leve! of a Associate
i erofessor with 2 completed PhD or its
| equivatent, fellowship as Conservationist,
| Serving in reputed institute

Qne Fxpert for Toxicologistt

| Showld fe at the level of a Associate Professor
Lugth 2 compieted PhD or s eguivalent,
| followstip in Toxleoiogy, serving in reputed
| research institute,

2, Aaplications of onaly such officials/candidates will be considered which are routed through
proper ciannel ang are accompanied with {i) Bio Data in the Performa at Annexure-l, (i) Attested
copies of ACRs of the last five years and {iii} Certificate to the effect that they are clear from
vigitance/disciplinary angle, integrity cortificate and a statement showing major/minor penalties
imposed in last 10 years, If any.

3 “he last date for submission of applications shali be 20" May, 2022. No application received
aiter the due date shall be enteriained. incamplete appiications or applications roceived without

ACRs witl not Te acoepied.

4 initialty, the term of deputation shall be one year frem the date of joining, extendable for
thepe years subject to perfermance of the officer which may be curtziled at any time oy the
comoetent gutharity withoUt assigning any reasan or opportunity. The other terms and conditions of
the porsons appointed on deputation shall be governed by the Haryana State Pollution Contrel
fSoard Employess Service Repulations, 2021 and the other rulesfinstructions Issued by the

Government fram time tc timp.
s i€ cenunsted to circulate the above reguisition to ail eligible persons for their information.

Kindly forward the appiications of the suitable and eligible persons for appeintiment on
deputation in Haryana State Poliution Control Board.

SANDEEP ftinizal

SHARMA oo

superintendent (Estt.)

for Chairman

P o L - r-\_ e - - =y
endet. Mo HSPCE/ESH 0] 2 3317 872~ pated: | % O~ W

A copy of the sbove s forwarded to the ioliowing for information and further necessary
action.

1. % 1 Chatrman and PA to MS for the information {t the officers.

e sigrad oy

SANDEEP (it simnv

SHARMA %aiiee
Superintendent (Estt.)
for Chalrman

Endst. No. HSPCB/Estt./2022/2613 Dated:28.04.2022
A copy of above is forwarded to Sr. EE IT Cell with the request to upload the same

on the website of the Board.
“'M'So-r(»ggi
Superinten ni iLE'stt.}

for HSPCB, Pkl
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Appiication for appointment in Harvana State Pollution Control
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he particulars furnished by Sh./Sewt. . . ...

nave been verified from his/her office recosd snd found Corract.

nce csse Is eiher pending or contemplated against
Sh./Smt _ . His/her integrity is

Signatura of Head of Office/ Department
With stamp




R-5)7

— HARYANA STATE POLLUTION CONTROL BOARD,
ey C-11, SECTOR-6, PANCHKULA,
o e il " -
N E-Mail: hspcbestt@gmail.com
No. HSPCB/Estt./2023/1029-1080 Dated: 22.03.2023
To
1, All Head of the Departments in State of Haryana/Central Government.

2. Chairman, Central Pollution Cantrol Board, Delhi
3. Chief Administrator/Managing Director of Public Sector Undertaking/Autonomous or
Statutory Organizations.
Subject: Filling up of various posts on deputation basis in Haryana State Pollution Control Board.

Kindly refer to the subject noted above.

The Haryana State Pollution Board intends to fill up various posts on deputation from the
Departments of Government of Haryana/Central Pollution Control Board/ Public Sector Undertaking /
Autonomous or Statutory Organizations as applicable as per the details mentioned below.

Sr. Name of Post Number Pay Scale Name of lending Eligibility Criteria
No. of Posts Department/
Organization
1 2 3 4 5 6
3 Senior Scientist 07 Level 14 As mentioned in Column 6 Data & Analytics (Two Posts)

Rs. 118500-207900 M.Sc. in Maths / Statistics /

Physics  /Operational Research
with Post Graduate Diploma in
Computer Science and Application
or MCA/BE. or BTech in
Computer Science with Eight years
experience as Programmer in
Computer in Government
Departments or Government
Undertakings / Public Limited
Company of repute. The
certificate of reputation should be
obtained /[ certified by the
department of  Information
Technology, Haryana.

Desirable: Candidate should have
knowledge of Maobile software
(I0S/ Android) and Web App
development and on line data
base management and latest IT
application and networks,

Expert for Air Quality (One Post):

Should be at the level of a
Associate Professor with a PhD
degree  or its  eguivalent,
fellowship in Air  Quality
Management, serving in a2
Government [/ Semi Government.
Research Institute.

Expert for Water Quality (One
Post):

Should be at the level of Associate
Professor having PhD Degree in
Environmental Science/Life
Science and allied discipline /
Chemistry, Physics, Biotechnology,
Microbiology / Master Degree in
Engineering / Technology with
fifteen years of experience in
respective field.

Expert for Waste Management
(One Post):

Should be at the level of a
Associate  Professor with a
completed PRD or its equivalent,
fellowship in Waste Management,
serving in  reputed research
institute.




Expert for Conservation (One
Post):

Should be at the level of a
Associate  Professor  with a
completed PhD or its equivalent,
fellowship as  Conservationist,
serving in  reputed research
institute.

Expert for Toxicologist (One
Post}:

Should be at the level of a
Associate  Professor  with a
completed PhD or its equivalent,
fellowship in Toxicology, serving in
reputed research institute.

Environmental
Engineer

07

Level 11
Rs. 67700-191000

Any Department of State
Government or the
Government of India

Masters in Engineering in first
division in Civilt [ Chemical/
Environmental Engineering with at
least Seven years' experience in
the Central Pollution Control
Board or any equivalent post in
Government; OR

Regular full time Bachelor in
Engineering in first division in
Ciwil/ Environmental/Chemical
Engineering with at least Nine
years experience in the Central
Pollution Control Board or any
equivalent post in Government.

Assistant
Environmental
Engineer

45

Level 9
Rs. 53100-167800

Any Department of State
Government or the
Government of India

Bachelor in Engineering in First
Division in Civil/ Chemical /
Environmental Engineering from
recognized university [/ Institute
warking on equivalent post in any
Department of State Government.

Junior
Environmental
Engineer

24

Level 6
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

Three vyears' Diploma in first
division in Civil / Environmental /
Chemical Engineering.

Scientist C

06

Level 11
Rs. 67700-191000

Any Department of State
Government or the
Government of India

Ph.D in Chemistry/ Environmental
Science (with Degree in Science} /
Microbiclogy / Biochemistry with
Seven years' experience in the
Central Poltution Control Board or
any equivaient post in
Government; OR

M.5c. in Chernistry /Environmental
Science ! Microbiology/
Biochemistry /Bio Technology /
Degree in Chemical Engineering in
first division with atleast Nine
years' service in the Central
Pollution Control Board or in
Government.

Scientist B

25

Level 9
Rs. 53100-167800

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

M. Sc. in Ffirst division in
Chemistry/ Environmental
Sciences (with degree in Science) /
Botany [/ Micro-Biology / Bio-
Chemistry or degree in Chemical
Engineering.

Senior  Scientific
Assistant

o7

Level &
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

3

M. Sc. in the Chemistry /
Environmental Sciences  (with
degree in Science)/Micro-Biology /
Biochemistry/ Biotechnology;0Or

B. Sc. in first division with one year
experience in the lab engaged in
Environmental Investigation,
Testing or Analysis.

Junior  Scientific
Assistant

03

Level &
Rs. 35400-112400

Central Government/State
Government/Public  Sector
Undertaking/Autonomous
or Statutory Organizations

B. Sc. in  1st division with
Chemistry as one of the subjects.

Deputy
Superintendent

03

Level &
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

Seven years' experience  as
Assistant/ Acccuntant In  any
Department of Government of
Haryana.

10.

Personal Assistant

01

Level &
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

Five years experience as Senior
Scale Stenographer




11.

Senior Scale
Stenographer

a3

Level 6
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

{iiy  English Shorthand

(i Graduate in any discipline
from a recognized
university.

at a
speed of 100 words per
minute and transcription at
a speed of 20 words per
minute and mistakes should
not exceed 4% and Hindi
Shorthand at a speed of 80
words  per minute and
transcription at a speed of
15 words per minute and
mistakes should not exceed
4%.

(iif)  Should pass State Eligibility

Test in Computer
Application as per
instructions issued by Chief
Secretary to Gowt. of
Haryana vide letter No.
42/164/2008-3GS- 1l dated
11.10.2013 and amended
from time to time.

12,

Junior Scale
Stenographer

03

Level 4
Rs. 25500-81100

Central- Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

(i) Graduate in any discipline
from a recognized
university.

(i} English Shorthand at 3
speed of 100 words per
minute and transcription at
a speed of 20 words per
minute and mistakes should
not exceed 4% and Hindi
Shorthand at a speed of 80
words per minute and
transcription at a speed of
15 words per minute and
mistakes should not exceed
4%.

liii) Should pass State Eligibility
Test in Computer
Application as per
instructions issued by Chief
Secretary to Gowt, of
Haryans vide letter MNo.
42/164/2008-3G5-11  dated
11.10.2013 and as amended
from time to time.

13.

Steno-typist

07

Level 2
Rs. 19900-63200
100 Spl. Pay

g

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

(i}

Graduate in any discipline from
a recognized University.

(i) English Shorthand at a speed of

80 wpm and transcription at a
speed of 15 words per minute
and mistakes should not exceed
8% and Hindi Shorthand at a
speed of 64 wpm and
transcription at a speed of 11
words per minute and mistakes
should not exceed 8%.

(ili) Should pass State Eligibility Test

in Computer Application as per
instructions issued by Chief
Secretary to Govt. of Haryana
vide letter No. 42/164/2008-
3GS-1l dated 11,10.2013 and as
amended from time to time.

14.

Statistical
Assistant

01

Level 6
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

Graduate in  Economics  or
Statistics or Mathematics or
Commerce with Statistics as one
of the elective subjects with Three
years' experience in collection,
compilation, analysis of ctatistical
data in any department of
Government/ institute of repute.

15,

Assistant

30

Level 6
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

Five years' experience as Clerk.

16.

Accountant

02

Level 6
Rs. 35400-112400

Central Government/State
Government/Public Sector
Undertaking/Autonomous
or Statutory Organizations

M. Corn. Second division or B.
Corn. First division with Two years
experience in the Commercial
Accounting in Government.




17. Accounts Clerk 02 Level 4 Central Government/State B, Com. with second division with
Rs. 25500-81100 Government/Public Sector three years experience.

Undertaking/Autonomous
or Statutory Organizations

(1) The term of deputation shall be one year extendable upto three years or till the posts are filled up
on regular basis, whichever is earlier.

(2) The term of deputation can be curtailed even before the term fixed by the competent authority
without assigning any reason.

(3) All appointments on deputation shall be as per the Haryana State Pollution Control Board Service
Regulations, 2021 and these Regul ations shall be applicable to all employees, appointed on
deputation.

(4) The eligible and suitable candidates must apply through their parent department. Their
application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by 20.04.2023.
Applications sent directly will not be entertained.

(5) The applications in prescribed proforma of eligible and interested officials, alongwith a certificate
to the effect that they are clear from Vigilance angle, their integrity certificate, details of
major/minor penalty imposed on them during the last 10 years and attested photocopies of their
ACRs/APARs for the last 5 years, be forward to the Haryana State Pollution Control Board, C-11,
Sector-6, Panchkula by 20.04.2023.

Digitally signed by
SA N D E E P SANDEEP SHARMA
Date: 2023.03.22
SHARM 15:23:22 +05'30°
Superintendent(Estt.)

For Chairman

Endst. No. HSPCB/Estt./2023/1081-1083 Dated: 22.03.2023

A copy of the above is forwarded to the following for information and further necessary
action:

1. Senior Environmental Engineer(IT), Haryana State Pollution Control Board with a request to
upload the above circular on the website of the Board.

2. PSto Chairman and PA to MS for the information of the officers.
SANDEEP S35t si
Date: 2023.03.22
SHARM 1;:;4:04 +05'30'
Superintendent(Estt.)
For Chairman




Application for the post of
on deputation basis in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula

L Name of Applicant:
(in capital Letters)
Self attested
2. Postal/Permanent Address: photograph
(in capital Letters) should be
attached
3. Date of Birth (dd/mm/yy}:
4, Email ID:
5. Contact No: (Maobile) (Land Line)
6. Holding Present Post:
(alongwith date of holding present post)
Z Name of Parent Organization:
8. Pay Scale:
(details of total emoiuments drawn per month)
9. Qualifications:
SN Year Degree/ Diploma University/ Board Marks Obtained Remarks
=)
2.
10. Experience (Details of experience in chronological order)
SN Office/Institution/ Post(s) Held Dates Pay in PB+ Grade Nature of duties
Organization Pay/ basic Pay/ FPLin performed (*)
From To 7m cPC
1
2.

*Please attach separate sheet for each office/institution/organization clearly indicating achievements, if any.

11.

12.

Grading of ACRs of last 5 years:

(Financial Year Wise)

Details of disciplinary action

/vigilance enquiry conducted

against the official in the

last 05 years and the final

action taken in the matter

Signature of Applicant

Certificate by employer

Certified that the above particulars have been verified and found to be correct. The integrity of the official is beyond
doubt and no vigilance case is pending /contemplated against the official.

Signature of Authorised Person
Under his seal & date




HARYANA STATE POLLUTION CONTROL BOARD,

C-11, SECTOR-6, PANCHKULA,
E-Mail: hspcbestt@gmail.com

No. HSPCB/Estt./2023/1087

To

Sub:

Dated: 22.03.2023

The Additional Chief Secretary to Government Haryana,

Information and Technology Department,

Haryana Civil Secretariat, Chandigarh

Filling up the IT Cadre posts on deputation in Haryana State Pollution

Control Board.

Kindly refer to the subject noted above.

The Haryana State Pollution Board intends to fill up following IT Cadre posts
on deputation from the persons already in the Service of the State Government as
per the Qualification and Experience prescribed below:

SN

Name of the Post

Number
of Posts

Pay Scale of
the post

Qualification and Experience

Development
Team Leader

01

Level-11
Rs. 67700-
191000

(i)

(i)

(iii)

At least ten years experience in the
software development stream with
at least four years experience in the
capacity of a senior. software
developer.
OR

BCA, B.Sc. (IT/Computer Science/
Applications/ Electronics &
Communication) from a recognized
University or Institution with
minimum 60% marks:

AND
At least fourteen vyears past
experience out of which four years
at the level of a Senior Software
Developer or equivalent.

Software
Developer

01

Level-9
Rs. 53100-
167800

(i)

(ii)

B.E/B.Tech (IT/Computer Science/
Electronics & Communications) or
MCA or MSc. (IT/Computer
Science/ Electronics &
Communications) or BCA, B.Sc. (IT /
Computer Science/ Electronics &
Communications from a recognized
University or Institution  with
minimum 60% marks

At least three years experience in
the software development stream in
the capacity of a Junior Software
Developer.




Junior  Software 02 Level-7 B.E/B.Tech (IT/Computer Science/
Develaper Rs. 44900- | Electronics & Communications) or MCA or
142400 M.Sc. (IT/Computer Science/ Electronics &

Communications) from a recognized
University or Institution with minimum
60% marks.

(1)

(2)

(3)

The term of deputation shall be one year extendable upto three years or till the
posts are filled up on regular basis, whichever is earlier.

The term of deputation can be curtailed even before the term fixed by the
competent authority without assigning any reason.

The eligible and suitable candidates must apply through their parent department.
Their application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by
20.04.2023. Applications sent directly will not be entertained.

The applications in prescribed proforma of eligible and interested officials,
alongwith a certificate to the effect that they are clear from Vigilance angle, their
integrity certificate, details of major/minor penalty imposed on them during the last
10 years and attested photocopies of their ACRs/APARs for the last 5 years, be
forward to the Haryana State Pollution Control Board, C-11, Sector-6, Panchkula by
20.04.2023.

Digitally signed b
SANDEEP gioc: S
SHARMA Dasaomone

Superintendent(Estt.)
For Chairman

Endst. No. HSPCB/Estt./2023/1088-1090 Dated: 22.03.2023

A copy of the above is forwarded to the following for information and further

necessary action:

1. Senior Environmental Engineer (IT), Haryana State Pollution Control Board
with a request to upload the above circular on the website of the Board.

2. PSto Chairman and PA to MS for the information of the officers.

Digitally signed by
SANDEEP SANDEEP SHARMA
Date: 2023.03.22
SHARM 16:37:15 +05'30'
Superintendent(Estt.)
,For Chairman




Application for the post of

on deputation basis in Haryana State Pollution Control Board, C-11, Sector-6,

Panchkula
8 Name of Applicant:
(in capital Letters)
Self attested
2.  Postal/Permanent Address: photograph
(in capital Letters) should be
attached
3; Date of Birth (dd/mm/yy):
4. Email ID:
5. Contact No: (Mobile) (Land Line)
6. Holding Present Post:
(alongwith date of holding present post)
7. Name of Parent Organization:
8. Pay Scale:
(details of total emoluments drawn per month)
9, Qualifications:
| Year Degree/ Diploma University/ Board Marks Obtained Remarks
; 52
2.
3.
4,
10. Experience (Details of experience in chronological order)
SN Office/Institution/ Post(s) Held Dates Pay in PB+ Grade Nature of duties
Organization Pay/ basic Pay/ FPL in performed (*)
From To 7" cpc
8
2.
3.
4.

*Please attach separate sheet for each office/institution/organization clearly indicating
achievements, if any.

i

Grading of ACRs of last 5 years:

(Financial Year Wise)




12, Details of disciplinary action
/vigilance enquiry conducted
against the official in the
last 05 years and the final
action taken in the matter

Signature of Applicant

Certificate by employer

Certified that the above particulars have been verified and found to be correct. The integrity of the
official is beyond doubt and no vigilance case is pending /contemplated against the official.

Signature of Authorised Person
Under his seal & date




R-s/ g

File No.HSPCB-050001/9/2023-Air-Cell-HSPCB

1/157780/2023

HARYANA STATE POLLUTION CONTROL BOARD
C -11 Sector-6, Panchkula
Ph —0172- 577870-73, Fax No. 2581201
E-mail- hspcbpublicitycell@gmail.com

Dated:27/03/2023
To

The Director,

Directorate of information & Public Relations, Haryana.

Chandigarh.

Subject: Public Notice regarding filling up of various posts on deputation basis in Haryana
State Pollution Control Board.

Kindly refer to the subject above.

Please find enclosed herewith a Public Notice “filling up of various posts on
deputation basis in Haryana State Pollution Control Board” for publication in following
newspaper on DIPR rates :

1. Publication in the 02 nos. national leading news papers.

The above said black and white advertisement/Public Notice should be published in
the above referred newspapers on dated 29th, March 2023.

Digitally Signed by Nirmal
Kumar

Date: 27-03-2023 11:58:48
Reason: Approved

ENVIRONMENTAL ENGINEER
For HSPCB
DA/- As above

A copy of the above is forwarded to the following for information and necessary
action please:-

P.S to Chairmanship/P.A. to M.S.

Chief Accounts Officer, HSPCB.

SEE, IT Cell for uploading Public Notice on website of Board.

Superintendent Establishment w.r.t. their ietter no HSPCB/Estt./2023/1091 dated
22.03.2023 (received on 24.03.2023) & further asked to download the bills from
Samvad Portal(whenever appear on portal ) & take the appropriate approval of bills
raised by newspaper agencies from Competent Authority for release of payment.

PR =
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HARYANA STATE POLLUTION CONTROL BOARD,
SR C-11, SECTOR-6, PANCHKULA

-

The Haryana State Pollution Board intends to fill up
various posts on deputation from the Departments of
Government of Haryana/Central Pollution Control Board/
Public Sector Undertaking / Autonomous or Statutory
Organizations as applicable as per the details mentioned
below.

.

Sr. Name of Post Number of
No. Posts

1. Senior Scientist o7

2. Environmental Engineer a7

3 Assistant Environmental Engineer 45

4. Junior Environmental Engineer 24

5. Scientist C 06

6. Scientist B 25

7+ Senior Scientific Assistant a7

8. Junior Scientific Assistant 03

9. Deputy Superintendent 03

10. Personal Assistant 01

13. Senior Scale Stenographer 03

12. Junior Scale Stenographer 03

23, Steno-typist 07

14, Statistical Assistant 01

15. Assistant 30

16. Accountant 02

17 Accounts Clerk 02

The terms and conditions, application form and all other
information regarding the eligibility criteria etc. is available on
the website of the HSPCB i.e, hspcb.org.in,
The eligible candidates may apply through their parent
department by 20.04.2023. Applications sent directly will not be
entertained.
Chairman,
HSPCB, Panchkula
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1. | Senior Scientist = | o7 ||10.| Personal Assistant 01 |
2. | Environmental Engineer | 07 || 11.| Senior Scale Stenographer 03 |
3, | Assistant Environmental m:m_a%« 45 || 12.| Junior Scale Stenographer | 03
4. | Junior Environmental m:o__._mm.‘ 24" | [13.| Steno-typist S 07
5. | Scientist C ~ [ 08 | [14. [ Statistical Assistant | 01
6. | Scientist B | 25 ||15.| Assistant Syl
7. | Senior Scientific Assistant |07 |[16.] Accountant R )
8. | Junior Scientific Assistant s 8_.,.__”_”._______”___ | Aq | AccountsClerk  ~~ | 02
" | 9. | Deputy Superintendent ] OB e N _
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Annexure-

Detail of persons engaged through
Haryana Kaushal Rozgar Nigam Limited as on 05.04.2023

Sr. No. Name of Post No. of persons engaged
1 Clerk 25
2. .| Data Entry Operator ’ 87
3. Legal Assistant i oy
4, Accountant 02
B Lab Technician 01 £
6. Junior Scientific Assistant 07
7. Lab Attendant 03
8. Driver 08
g. Electrician 01
10. Peon 38
11. Field Attendant PSSO
12. Security Guard 08
13. Mali *-r--»-h—«-—----A---[-}-é—-—--w—--u--——-
14. Sweeper 13
15. Chowk.idar 17
Total 246
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P. Raghavendra Rac
HARYANA STATE POLLUTION
CONTROL BOARD, C-11, Sector-6,
Panchkula, Haryana

.........................................................

Subject: Filling up of vacant posts of Scientist ‘B’ in Haryana State
Pollution Control Boaird (HSPCB).

3@# Shn. A{ﬂk'i}

[ would like to refer the D.O. letter issued by the then Member
Secretary, HSPCB, Sh. S. Narayanan, IFS on 28.02.2022 and by the current
Member Secretary Sh. Pardeep Kumar, IAS on 28.10.2022 on the above
subject whereby, it was requested to expedite the recruitment process to fill
up 11 posts of Scientist-B for which the requisition has already been sent on
02.02.2022,

As you may aware that the posts in the Board were sanctioned
by the Govt. in compliance of the directions of the Hon’ble NGT. Recently, the
matter of vacant posts in the Haryana State Pollution Control Board came up
before Hon’ble NGT on 20.02.2023 in O.A. No. 80/2023 and the Hon’ble NGT
has directed to file response within two months and asked why the posts are
lying vacant.

Due to the non-availability of adequate staff, the HSPCB has not

been able to perform its duties to its full potential. Therefore, | would request
you to expedite the recruitment process for posts of Scientist-B in the Board,
as per the requisition already sent.

[fDCR'fW A‘"‘PG ‘J{: Yours Sincerely,

P Drasoes-

(P. Ragtlavendra Rao)

Sh. Alok Verma, IFS (Retd.)
Chairman,

Haryana Public Service Commission,
Panchkula




Sh. S.Narayanan, IFS : HARYANA STATE POLLUTION

.  an e CONTROL BOARD
MEMBER SECRETARY S Government of Haryana
e whg IRER
HSPCB/MS/2e2.2 | qn Datedthe O §:02:0 21

Subject: Filling up of 11 vacant posts of Scientist ‘B’ in Haryana State Pollution
Control Board.

As you are aware, the problem of pollution in the State of Haryana is
increasing day by day and the Haryana State Pollution Control Board has been
entrusted with the duty to check and control the pollution which is being hampered
largely due to inadequate manpower. The Board has sent requisition to fill up 11
posts of Scientist ‘B’ to the Haryana Public Service Commission through
Administrative Department vide letter No. HSPCB/Estt./2022/493 dated 02.02.2022.

Considering the acute shortage of staff in HSPCB, | request you to personally
look into the issue and expedite the recruitment process of the above posts.

‘ 2
W /‘Zgam Yours sincerely,

(S. Narayanan)

Sh. Yash Garg, IAS

Secretary,

Haryana Public Service Commission,
Panchkula

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093
HWr—14, e —6, TG TeAT +91-172-2581105, 2564093
email : hspcbms@gmail.com




Sh. Pardeep Kumar, 1as 5 HARYANA STATE POLLUTION
; CONTROL BOARD

A A AR, sméve BRI U5 wewor fyeior 9
MEMBER SECRETARY Government of Haryana
o witg sRam wwwR
D.0. No HSPcB/EsH [2edeft 31

Date..a08. 7 /0 = w20.60a .

Sub:  Filling up of vacant posts of Scientist ‘B’ in Haryana State Pollution Control

T

In this regard, | would like to inform you that as directed by the Hon’ble
National Green Tribunal, New Delhi, the State Government granted sanction of
additional posts to strengthen the Haryana State Pollution Control Board at Head
Office level, to establish Sub Headquarter at Gurugram and also to open Regional
Offices in all Districts of Haryana State. Accordingly, to fill up the 11 posts of
Scientist ‘B’, the Board has sent requisition to Haryana Public Service Commission
vide letter No. HSPCB/Estt./2022/493 dated 02.02.2022 through Administrative
Department. The Board is unable to open Regional Offices and also unable to

establish Sub Headquarter at Gurugram due to non-availability of the staff.

In view of above, considering the acute shortage of staff in HSPCB, | request you

to look into the matter personally and expedite the recruitment process of the

above posts.

Yours sincerely,

Sh. Yash Garg, I1AS

Secretary,

Haryana Public Service Commission,
Panchkula

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093
W11, #aeY —6, duggar gy +91-172-2581105, 2564093
email : hspcbms@gmail.com




P. Raghavendra Rao £ y

HARYANA STATE POLLUTION
CONTROL BOARD, C-11, Sector-6,
Panchkula, Haryana

Subject: Filling up of vacant posts in Haryana State Pollution Control
Board.

I would like to refer the D.O. letter issued by the then Member

Secretary, HSPCB, Sh. S.Narayanan, IFS on 28.02.2022 and the current

Member Secretary Sh. Pardeep Kumar, IAS on 28.10.2022 on the above

- subject whereby, it was requested to expedite the recruitment process to fill

up 86 vacant posts of different cadres for which the requisition has been sent
to HSSC by the Board.

As you may be aware that the posts in the Board were
sanctioned by the Govt. in compliance of the directions of the Hon’ble NGT.
Recently, the matter of vacant posts in the Haryana State Pollution Control
Board came up before Hon’ble NGT on 20.02.2023 in O.A. No. 80/2023 and the
Hon’ble NGT has directed to file response within two months and asked why
the posts are lying vacant.

Due to the non-availability of adequate staff, the HSPCB has not
been able to perform its duties to its the full potential. Therefore, | would
request you to expadite the recruitment process of the vacant posts of
different cadres for which the requisition has been sent by the Board to HSSC ;

long time back.
{/'(bﬁwm /\5}«3"“‘9{""
Yours sincerely, Q
@' Y i
(P. Raghayendra Rao)

Sh. Bhopal Singh

Chairman,

Haryana Staff Selection Commission,
Panchkula
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CONTROL BOARD
ol T TR, srdvwes i st
MEMBER SECRETARY Government of Haryana
oW wafua WHR
HSPCB/MS/ 2022|922 Datedthe 9Q - 63.3023.

,DQQLF\, MS. 3’5‘2‘.0.1

Subject:-

Filling up of vacant posts in Haryana State Pollution Control Board.

As you are aware, the problem of pollution in the State of Haryana is increasing day by day
and the Haryana State Pollution Control Board has been entrusted with the duty to check and control
the pollution which is hampered largely due to inadequate manpower. The Board has sent the
requisition to fill up posts to the Haryana Staff Selection Commission as per the details mentioned

below.
Sr. No.  [Name of Post No. of vacant [No. & date of sending requisition
posts
L Accountant 02 Requisition sent to HSSC vide letter No. 2967 dated
18.08.2021 and on 11.02,2022.
2, Hunior Scientific 10 Requisition sent to HSSC vide letter No. 2965 dated
Assistant 18.08.2021 and on 11.02.2022.
2k Statistical Assistant 01 Requisition sent to HSSC vide letter No. 2964 dated
18.08.2021 and on 11.02.2022.
4. Hunior Scale 01 Requisition sent to HSSC vide letter No, 2962 dated
Stenographer 18.08.2021 and on 11.02.2022.
5. Hunior Env. Engineer 24 Requisition sent to HSSC vide letter No. 2961 dated
18.08.2021 and on 11.02.2022.
6. Clerk 28 Requisition sent to HSSC vide letter No. 2960 dated
18.08.2021 and on 11.02.2022.
2 Steno-Typist 05 Requisition sent to HSSC vide letter No. 2963 dated
16.08.2021 and on 11.02.2022.
8. ISenior Scientific 02 Requisition sent to HSSC vide letter No. 2966 dated
IAssistant 18.08.2021 and on 11.02.2022.
12,8 Laboratory Attendant 02 Requisition sent to HSSC vide letter No. 2959 dated
18.08.2021 and on 11.02.2022.
10 Field Attendant 03 Requisition sent to HS5C vide letter No. 716 dated
11.02.2022
11, Peon o7 Requisition sent to HSSC vide letter No. 717 dated
11.02.2022.

]

Considering the acute shortage of staff in HSPCB, | request you to personally look into the
issue and expedite the recruitment process of the above posts.

Ms. Isha Kamboj, HCS,

Secretary,

Haryana Staff Selection Commission,

Panchkula

fb .

(S. Narayanan

LOJ\

Yours sincerely,

L
28\

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093
W—11, FaeR —6, T=mar Ty +91-172-2581105, 2564093
email : hspcbms@gmail.com
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Date..®87.10.e{08a |

Sub: Filling up of various vacant posts in Haryana State Pollution Control Board.

Dear \j:\(\o't
: #

In this regard, | would like to inform you that as directed by the Hon'ble

National Green Tribunal, New Delhi, the State Government granted sanction of

“additional posts to strengthen the Haryana State Pollution Control Board at Head

Office level, to establish Sub Headquarter at Gurugram and also to open Regional
Offices in all Districts of Haryana State. Accordingly, to fill up the 70 posts of various
cadres, the Board has sent requisition to the Haryana Staff Selection Commission, as
per details mentioned in the Annexure-A enclosed herewith. The Boardlis unable to
open Regional Offices and also unable to establish Sub Headquarter at Gurugram
due to non-availability of the staff. The work of the Board is adversely affected due

to acute shortage of staff.

In view of above, considering the acute shortage of staff in HSPCB, | request you

to look into the matter personally and expedite the recruitment process of these

sts. i
e . M Wi dhea

0 Yours sincerely,

oy

(Pardeep Kumar)

Sh. Virat, HCS,

Secretary,
Haryana Staff Selection Commission,
Panchkula. '

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093

14, Vaex —6, dumen W +91-172-2581105, 2564093
emall : hspchms@gmall.com
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Annexure-A
/)—,”" Detail of Requisitions Sent to Haryana Staff Selection Commission

Sr. Name of Post Number of No. & date of sending
No. Posts Requisition

& Statistical Assistant 01 HSPCB/EStt./2021/2964  dated
" 18.08.2021.

18 Senior Scientific Assistant 02 “HSPCRB/Fstt,/2021/2966 dated
18.08.2021.

3 Junior Scientific Assistant 10 HSPCB/Estt./2021/2965 dated
18.08.2021.

4, Accountant 02 HSPCB/Estt./2021/2967 dated
18.08.2021.

5. Junior Scale Stenographer | 01 HSPCB/Estt./2021/2962  dated
18.08.2021.

6. Steno-Typist 05 HSPCB/Estt./2021/2963 dated
18.08.2021.

7. Clerk 28 HSPCB/Estt./2021/2960 dated
' . 18.08,2021.

g Laboratory Attendant 02 HSPCB/Estt./2021/2959 dated
) 18.08.2021.

9, Driver 09 HSPCB/Estt./2022/4430  dated
L ™ st 17.06.2022.

10. Peon 07 HSPCB/Estt./2022/717 dated
11.02.2022.

1 8 Field Attendant 03 HSPCB/Estt./2022/716 dated

Ll 11.02.2022. ]
Total |70 s 3
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